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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No.334/2023
Naresh Chaudhary ..... Applicant
Versus

UnionofIndia& Ors. ... Respondent(s)

REPLY ON BEHALF OF THE PUBLIC WORKS DEPARTMENT,
GNCT OF DELHI

MOST RESPECTFULLY SHOWETH:

1. That the present petition has been filed, inter-alia, on the basis of
the following allegations:

a. violation of environmental norms in constructions at 6 Flag Staff
Road and 45-47 Rajpur Road, New Delhi by PWD, Delhi;

b. construction was raised illegally, ignoring the observations of
DUAC for increasing the green area which ipso facto is violation
of Delhi Municipal Corporation Act, 1957 requiring valid
approval for construction;

c. permissions for tree cutting were taken by manipulation and
circumvention of order dated 10.02.2009. Instead of disclosing
that 28 trees were to be cut in which permission of higher authority
was required, permissions were taken in instalments of less than

10 trees.



186

It is most respectfully submitted that there have no intentional or
deliberate violations of environmental and other norms as alleged or
otherwise or at all. The permanent construction has been carried out
by the answering respondent after duly taking approval of the Delhi
Urban Art Commission (“DUAC™). On the basis of documents,
layouts, initial drawings submitted on behalf of the Respondent
department, DUAC had given approval on 24.12.2020 for “Addition/
Alteration in Residence of Hon’ble Chief Minister at 6- Flag Staff
Road, Civil Lines, Delhi, Providing Additional Accommodation™ for
an area of 1583.19 sq.m. and the construction was started after the
grant of the said approval. Furthermore, all required permissions for
transplantation/ removal of trees were duly taken from the Forest
Department of Delhi, GNCTD for the said work. Neither the DUAC
nor the Forest Department or any local body has raised any objection
during the construction with respect to the same being in violation of
any municipal laws and/ or encroaching on green area/ green belt. The

detailed facts are given hereinbelow:

DATES PARTICULARS

17.03.2020

The then Hon'ble Minister, Public Works Department
proposed “Addition/ Alteration in the residence of the
Hon’ble Chief Minister at 6 Flag Staff Road-
Providing Additional Accommodation™ as the existing
space was found to be insufficient for holding various
public meetings as well as formal meetings. It was

therefore directed to construct two additional meeting
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rooms, one additional drawing room and one additional
formal dining room of capacity of about 24 persons at
ground floor by remodelling the existing accommodation
at ground floor. It was further proposed that the existing
accommodation in the ground floor like bed rooms,
dining rooms, kitchen, drawing room, study room etc. be
shifted to the first floor by adding an additional storey on
the existing building after judging the feasibility of
proposed construction at first floor. It is critical to note
that just after the afore-said proposal, there was outbreak
of the COVID-19 pandemic and the whole country went
into lockdown. As such, no action was immediately
taken in furtherance to the above note.

Copy of Minister Note dated 17.03.2020 is annexed

hereto as Annexure R-1.

27.07.2020

As per Clause-6.6.1(3) of CPWD Works Manual-2014,
the Superintending Engineer, C&ND Circle inspected the
building and after such inspection vide his

communication dated 27.07.2020, observed as under:

... the bungalow at 6, Flag Staff Road was constructed
in 1942-43 and is a load bearing construction. In view of
the fact that it is a very old construction and has load
bearing walls, it is not recommended for remodelling of
the existing ground floor or for creating an additional

floor.
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Accordingly. the SE, C&ND proposed additional
construction to be done within the premises and
demolition of the existing bungalow and enclosed a
proposed layout. Copy of the said communication dated

27.07.2020 is annexed hereto as Annexure R-2.

The proposal was approved by then Hon'ble Minister
(PWD), Principal Secretary (PWD), Engineer-in-Chief
and then Principal Chief Engineer and it was declared as

most urgent.

28.07.2020

On the directions of Hon’ble PWD Minister and higher
officers of PWD, the then Executive Engineer M-323,
PWD proposed to appoint a reputed consultant/ Architect
immediately and same was recommended by SE, C&ND
and approved by the then Chief Engineer (East) PWD on
28.07.2020 in accordance with CPWD Works Manual.

30.07.2020

As per clause-136 of GFR-2017 and clause-1.5 of CPWD
Works Manual, a consultant was appointed for the
consultancy = work  of  Providing  additional
accommodation at 6-Flag Staff Road on 30.07.2020 by
the then Chief Engineer (East). Copy of the work order
dated 30.07.2020 is annexed hereto as Annexure R-3.

30.09.2020

Directions were given by the Executive Engineer to the
Consultant to start the process for obtaining required

approvals from DUAC and local body which was part of
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consultancy work as per Clause-1.1(b) of abstract of

consultancy.

01.10.2020
to

07.10.2020

Notice for inviting Tender (NIT) was floated on e-
tendering portal on 01.10.2020 immediately after
receiving the approved NIT and the same was opened on

07.10.2020.

In the meanwhile, the Consultant prepared drawings,
layouts for the work “Providing Additional

Accommodation at 6-Flag Staff Road™.

7.10.2020

to

10.02.2021

The Consultant submitted its first proposal on Work
Information Management System (WIMS) portal for
approvals of local body and DUAC on 07.10.2020. The
same was scrutinized and rejected on 21.10.2020. The
Consultant was directed to carry out modification,

correction and re-submission.

The proposal was again submitted on 23.10.2020 and
same was scrutinized and forwarded to nodal officer i.e.
the Building Committee on 26.10.2020, defects were
marked and the same was again rejected on 29.10.2020.
Thereafter, the application was re-submitted on
04.11.2020; defects were marked on 13.11.2020. The
Application was re-submitted on 26.11.2020. However,
this time the defects were marked on 10.02.2021, ie.
after 75 days.
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NOTE: As per Clause 2.19 of Unified Building Bye
Laws for Delhi, 2016 which specifically mandates that if
the Building Committee/Local Body fails to intimate in
writing within 30 days or less as specified, then the
application is deemed to be sanctioned. The last
submission was on 26.11.2020 and approximately 75
days later defects were marked again, therefore, it was
completely permissible to continue with the work as the
sanction of the Building Committee was deemed to have

been granted.

Also, it was permissible under Rule 136(2) of the GFR,
2017 to carry out the work without awaiting the sanction

of the building plan by the Building Committee of the
PWD.

28.10.2020

While, the initial drawings and proposals of the work was
in scrutiny in Division office and in office of building
committee, PWD applied transplantation/removal of
09 trees from the site of proposed additional
accommodation as required by the Consultant on

28.10.2020.

(Copy of the 1* application dated 28.10.2020 for the
transplantation/removal of trees is annexed hereto as

Annexure R-4.)
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29.10.2020

Minutes of the 1563™ (online) meeting regarding
proposal of work at 6-Flag Staff Road with the Delhi
Urban Art Commission was held on 29.10.2020.

06.11.2020

The subject proposal was discussed in the minutes of
1564™ (online) meeting of the Delhi Urban Art
Commission issued on 06.11.2020 and amongst the
various observations, it was suggested to align the main
building parallel to the front boundary wall/Flag Staff
Road for better aesthetics rather than the rear boundary
as had been done.

The Commission further observed that the building
belonging to the chief state representative should have a
strong architectural character. The form and function
should respect the setting and also ensure that all the
requisite functions in the building (including ceremonial
areas jazz, office spaces for staff parking security staff,
frisking areas from security point of view spaces for
domestic staff etc.) Architected 2:00 in the design itself.

The space was directed to be re-designed appropriately.

(Copy of the minutes of 1564" (online) meeting of the
Delhi Urban Art Commission issued on 06.11.2020 is

annexed hereto as Annexure R-5.)

The afore-said recommendations were accepted and the

revised site plan was submitted by the Consultant.
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(Copy of the Reply of the Consultant to the above stated

recommendations 1s annexed hereto as Annexure R-6.)

10.11.2020

While such discussions of further changes were in
process permission on the First application for
transplantation of 09 trees was approved and issued by
Dy. Conservator North Forest Division on 10.11.2020.
(Copy of the 1* approval of the transplantations/ removal
of trees dated 10.11.2020 is annexed hereto as Annexure
R-7)

15.12.2020

Due to change in orientation/layout of proposed building
as suggested by DUAC, on 15.12.2020 a 2™ permission
was sought from Forest Department for transplantation
of 02 more nos. of trees as these two trees were there on
construction site as per the change in orientation/layout

of proposed building.

The Dy. Conservator of Forest was also informed in same
letter dated 15.12.2020 about the matter of change in
orientation of building by DUAC.

(Copy of the 2™ application dated 15.12.2020 for the
transplantation/removal of trees is annexed hereto as

Annexure R-8.)

24.12.2020

The DUAC gave its approval for “Addition/Alteration in
Residence of Hon’ble Chief Minister at 6-Flag Road,
Civil Lines, Delhi. Providing Additional
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04.01.2021

Accommodation™ for area 1583.19 sqm on 24.12.2020.
Accordingly, after the approval of DUAC the
construction work started.

(Copy of the said approval dated 24.12.2020 for
“Addition/Alteration in Residence of Hon’ble Chief
Minister at 6-Flag Road, Civil Lines, Delhi is annexed
hereto as Annexure R-9.)

The 2™ Permission for transplantation of 02 more nos.
of trees was granted/issued by the Forest Department on
04.01.2021.

(Copy of the 2™ approval of the transplantations/ removal
of trees dated 04.01.2021 is annexed hereto as Annexure
R-10)

20.07.2021

Another new agreement was made by PWD with a new
agency (i.e. other than the agency working for the work
of Providing Additional Accommodation at 6-Flag Staff
Road). The Award Letter of this new agreement was
made on 20.07.2021 for work of “Addition/Alteration
in the Staff Block/Camp Office at 6-Flag Staff Road,
Delhi.”

(Copy of the Award Letter of the New Agreement dated
20.07.2021 of PWD with a new agency is annexed hereto

as Annexure R-11.)

It is most critical to note that this agreement was not in

relation to the work of “*Addition/ Alteration in the
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residence of the Hon’ble Chief Minister at 6 Flag Staff
Road.”

Initially construction of staff block and camp office was
not part of 1* agreement and 1* phase of planning, that is
why permission for trees transplantation/removal could
not be taken at one instance.

These new parts of construction added subsequently had
no relation with building of residence of the Hon'ble

Chief Minister.

03.08.2021

As per the new agreement in respect of staff block and
camp office, it was decided by the Chief Engineer and
Superintending Engineer of PWD to make Electric Sub-
Station and reception block at 6-Flag Staff Road. Both
these new blocks are approximately 80 to 100 feet away

from the main building.

There were 06 nos. of trees on the site of electric
substation and reception block. Assistant Engineer M-
3231 Sub Division Rajpur Road, informed to Assistant
Director (Horticulture) Division M-214, PWD and
Executive Engineer M-323, PWD on 03.08.2021 that 06
nos. of trees (bearing sr. no. 28,29,30,34,35 & 39) were
required to be transplanted from 6-Flag Staff Road.
(Copy of the letter of Asst. Engineer dated 03.08.2021 is

annexed hereto as Annexure R-12.)

10
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Hence, the 3™ Application was subsequently made by
this office on same day 03.08.2021 to Forest Department
after approx. 08 Months for transplantation of 06
more Nos of trees for making electric substation and
reception block.

(Copy of the 3™ application dated 03.08.2021 for the
transplantation/removal of trees is annexed hereto as

Annexure R-13.)

12.08.2021

The application of removal/transplantation of 06 nos.
of trees was considered by the Forest Department on
12.08.2021.

(Copy of the consideration dated 12.08.2021 of the
transplantations/ removal of trees dated is annexed hereto

as Annexure R-14)

17.08.2021

The permission for removal/ transplantation of 06
nos. of trees was accordingly given by the Forest
Department on 17.08.2021. The said permission was
received via WhatsApp but no physical copy was

received.

24.02.2022

Initially, as per the aforementioned second agreement i.e.
work of “Addition/Alteration in the Staff Block/Camp
Office at 6-Flag Staff Road, Delhi”, it was decided to
make the camp office and staff block within the same
premises that is 6 Flag Staff Road. However, later on, the
then Hon’ble PWD Minister directed to construct semi-
permanent camp office at 45-47 Rajpur Road.
Accordingly, on 24.02.2022, the Superintending

11
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09.02.2022

15.02.2022

Engineer/ C&ND Circle, PWD put a proposal for the
construction of semi-permanent camp office in 45-47
Rajpur Road and also proposed that no approval of any
local body nor of the DUAC is required as the same is of
a semi-permanent nature.

(Copy of the note of the Superintending Engineer, PWD,
dated 24.02.2022 is annexed hereto as Annexure R-15.)
This site of 45-47 Rajpur Road for construction of camp
office is approximately 150 to 200 meters away from the
main residential building at 6-Flag Staff Road.

There were 06 nos. of trees at the site of camp office at
45-47 Rajpur Road.

The Assistant Engineer Sub Division M-3231, Rajpur
Road, PWD requested to Dy. Director (Horticulture) M-
221, PWD and Executive Engineer M-323, PWD for
removal/transplantation of 06 nos. of trees for the work
camp office on 09.02.2022. (Copy of the Application of
Asst. Engineer, PWD, to the Dy. Director dated
09.02.2022 is annexed hereto as Annexure R-16.)

In these circumstances, 4™ application on 15.02.2022
was made to Dy. Conservator of Forest for
removal/transplantation of 06 nos. of trees from the
premise of 45-47 Rajpur Road for construction of camp
office.

(Copy of the 4™ application dated 15.02.2022 for the
transplantation/removal of trees is annexed hereto as

Anmnexure R-17.)

12
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28.02.2022

The permission for the removal/ transplantation of 06
nos. of trees was given by the Forest Department on
28.02.2022.

(Copy of the 4™ approval of the transplantations/ removal
of trees dated 28.02.2020 is annexed hereto as Annexure
R-18).

02.03.2022

The said proposal to construct semi-permanent camp
office was approved by the higher authorities of PWD
and the then Hon ble PWD Minister on 02.03.2022.

Initially it was decided to construct camp office of total
plinth/built-up area of 705 sqm. Later on as per direction
of Hon’ble PWD Minister and higher authorities of PWD
it was decided to make camp office of total plinth/built-
up area of 2640 Sqm. instead of 705 Sgm.

As such it resulted in the requirement of
removal/transplantation of 05 more nos. of trees from the
expended area at the site of camp office at 45-47 Rajpur
Road.

16.03.2022

Hence, as per the new plan, 3™ application of
removal/transplantation of 05 nos. of trees made to
Forest Department for removal/transplantation of 05 nos.
of trees on 16.03.2022. (Copy of the 5" application dated
16.03.2022 for the transplantation/removal of trees is

annexed hereto as Annexure R-19.)

13
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05.04.2022

Accordingly, the application of removal/transplantation
of 05 nos. of trees was considered by Forest Department
on 05.04.2022 (Copy of the consideration dated
05.04.2022 of the transplantations/ removal of trees is

annexed hereto as Annexure R-20)

12.04.2022

Permission for the removal/transplantation of 05 nos.
of trees was accorded by the Forest Department on
12.04.2022.

The said permission was again received via WhatsApp
but no physical copy was received. Further, the approval
given by Forest Department was inadvertently addressed
to The Executive Engineer, Health Maint. Deptt. Lok
Nayak Hospital, Delhi instead of Executive Engineer,
C&ND Building (M-323).

19.06.2023

The answering Respondent addressed a letter to Dy.
Conservator of Forest, Central Forest Division dt.
19.06.2023 vide letter No. 54(11)20-21/C&ND M-
323/23-24/1577, informing that a letter no-1255-29 dt.
04.05.2023 was received through WhatsApp for
Horticulture wing but it was never received physically.

In the said letter, it was also requested to Dy. Conservator
of Forest, Central Forest Division that further
correspondence with respect to works of 6-Flag Staff
Road and 45-47 Rajpur Road should be made with
Executive Engineer, C&ND Building M-323, PWD, 1*
Floor, A-Block, Vikas Bhawan-11, New Delhi-110054 for

better co-ordination and timely compliance of directions

14
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02.08.2023

instead of Executive Engineer, Health Maint. Deptt. Lok
Nayak Hospital, Delhi.)

The said letter dt. 19.06.2023 was also sent to Dy.
Director (Horticulture) Division M-214, PWD for
compliance of report dt. 04.05.2023. (Copy of the said
letter to the Dy. Conservator of Forest dated 19.06.2023
is annexed hereto as Annexure R-21)

In compliance thereafter, Dy. Director (Horticulture)
Division M-214, PWD submitted report to Executive
Engineer, C&ND Building M-323, PWD vide his letter
No. 1818 dt. 02.08.2023 stating that 90 trees saplings of
indigenous species (like Neem, Peepal, Arjun, Pilkhan,
Jammun) of height 15 feet and having a minimum
diameter of 6 inches have been planted at Outer Ring
Road (Chandgi Ram Akhada to Majnu Ka Tilla) near
Chandrawal.

He also submitted photographs and Geo-coordinates of
planted trees. He also sent this report directly to Dy.
Conservator of Forest, Central Forest Division.

(Copy of report of DD, Horticulture dt. 02.08.2023

annexed herewith Annexure R- 22)

04.08.2023

The answering respondent also submitted a compliance
report to Dy. Conservator of Forest, Central Forest
Division on 04.08.2023 vide this office letter
23(CMR)/DB/C&ND Bldg. M-323/23-24/2085 along

with photographs and Geo-coordinates of planted trees.

15
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(Copy of the compliance report dated 04.08.2023 is

annexed hereto as Annexure R-23)

07.08.2023

The above-mentioned Compliance Report was again
confirmed and submitted to Dy. Conservator of Forest,
Central Forest Division on 07.08.2023 vide this office
letter 54(19)21-22/C&ND Bldg. M-323/23-24/2102.
(Copy of the Confirmation of the compliance Report is

annexed hereto as Annexure R-24)

07.08.2023

Inspite of the above compliance, the office of the
answering respondent i.e. C&ND Building Division M-
323, received a letter on 07.08.2023 of Dy. Conservator
of Forest, Central Forest Division alleging “non-
compliance of terms and conditions for tree felling
permissions and failure of transplantation™ vide letter of
DCF, Central Forest Division, Kamla Nehru Ridge No.
4736-41 dt. 02.08.2023 which referred to a purported
status report filed by Sh. Ravinder Kumar, DRO Forest,
dt. 01.05.2023 in which it was mentioned that out of 90
trees to be transplanted, only one Bargad tree was found
alive and in healthy condition, 11 nos. of trees were found
dead and 07 trees were found missing.

(Copy of the letter of non-compliance by DCF is
annexed hereto as Annexure R-25.)

In this regard it is stated that report submitted by Sh.
Ravinder Kumar, DRO Forest, is not correct as all the 90
trees were transplanted. In the above mentioned letter, the

Dy. Conservator of Forest also referred to a letter dated

16
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22.08.2023
&
23.08.2023

15.01.2024

04.05.2023 vide file no. 337/CFD/DCF(C)/site-
inspection reports/23-24/1225-29 for plantation of 90
trees saplings of indigenous species (like Neem, Peepal,
Arjun, Pilkhan, Jammun) of height 15 feet and having a
minimum diameter of 6 inches and the report such
plantation should be submitted in her office within 03
months of 1ssue of letter 1.e., within 04.08.2023.However,
it is noteworthy that the said letter dated 04.05.2023, was
wrongly addressed to The Executive Engineer, Health
Maint. Deptt. Lok Nayak Hospital, Delhi instead of
Executive Engineer, C&ND Building (M-323).
Hence, that the said letter was received by the answering
respondent. (Copy of the said letter with the wrong
address is annexed hereto as Annexure-26)

A hearing for non-compliance of above matter was
fixed on 23.08.2023 by the Forest Department and the
EE, PWD.

However, the said meeting was cancelled as
compliance of plantation of 90 trees had already been
done by the PWD.

The Deputy Director (Horticulture)] PWD has
submitted current status report to the Deputy
Conservator of Forest vide his letter no. 134 dated
15.01.2024 about compensatory plantation of 280
trees and plantation of 90 trees in lieu of 18 dead

transplanted trees. He also informed that the above-

17
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mentioned planted trees i.e. 280 and 90 trees are
surviving well.
(Copy of the Report of the Dy. Director dated 15.01.2024

is annexed hereto as Annexure R-27.)

It is thus wrong and denied that the answering respondent had
intentionally filed 5 separate applications for the felling/
transplantation of 09, 02, 06, 06 and 05 trees respectively in
installments of less than 10 trees with a view to avoid compliance of
order dated 10.02.2009. It is submitted that the intention of the
answering respondent was to save maximum trees and to minimize
cutting/ felling or transplantation of trees as far as possible. As
explained above, the necessity for seeking five different permissions
for felling/ transplantation of trees at 6 Flag Staff Road and 45-47
Rajpura Road arose as the same were filed on different occasions, for
different purposes and for different locations. The details of the same

are again being furnished in the tabular form for convenience:

18
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Reasons

F.No.09/NFD/TC,Felling/2
020-21/889-90 dt.
10.11.20.

O/o Executive Engineer,
C&ND Bldg, M-323, PWD, A-
Block, 1* Floor, Vikas
Bhawan-II, Near Metcalf
House, Upper Bela Road
Delhi.

09 Trees for
transplantation from & Flag
Staff Road.

i, Mango - 03, ii. Amla - 02,
iil. Citrus - 02, iv. Kadipata
02

Consultant for the work at 6-Flag Staff Road was appointed on 30.07.2020. Tender for the work was called on 01.10.2020 and opened on
07.10.2020 respectively. Meanwhile consultant was preparing drawings, layouts for the work "Providing Additional Accommodation at 6-Flag
Staff Road” in consultation with user and Hon'ble PWD Minister.

On directions of Executive Engineer, consultant applied initial drawings and proposals of the work on WIMS Portal for local body approval and
DUAC approval on 07.10.2020. Proposal was in scrutiny of Division office and office of Nodal officer of local body committee ie. building
comumittee. On the basis of initial plan, layouts, drawings submitted by consultant which was in scrutiny in Division office and in office of building
conmimittes, PWD applied transplantation/removal of 09 trees from the site of proposed additional accommeodation as required by consultant's
initial drawings on 28.10.2020 (True copy of same is appended herewith and marked as Annexure R-4]).

{1t is pertinent to mentioned that no observation was made by DUAC regarding proposed layout of building by consultant till the date of
1=t application of this office for transplantation of trees i.e. 28.10.2020).

Accordingly, permission for transplantation was sought by this office from forest department and same was approved and issued by Dy.
Conservator North Forest Division on 10.11.2020. (True copy of same is appended herewith and marked as Annexure BR-7).

F.
19/NFD/TC/Felling,/20-
21/ dt. 04.01.21.

Nao.

Ofo Executive Engineer,
C&ND Bldg, M-323, PWD, A-
Block, 1% Floor, Wikas
Bhawan-1I, Near Metcalf
House, Upper Bela Hoad
New Delhi.

Minutes of the 15637 [online] meeting of the Delhi Urban Art Commission held on 29.10.2020 regarding proposal of work at 6-Flag Staff Road
and same was issued on the minutes of 1564% lonline) meeting of the Delhi Urban Art Commission held on 06.11.2020.

In their observation and approval orientation/layout of building was asked to change and suggested to align the main building to the front
boundary wall /Flag Staff Road for better aesthetics rather than the rear boundary as has been done. (True copy of same is appended herewith
and marked as Annexure BR-5). Accordingly, consultant replied to DUAC as “We aceept thiz as a very meaningful suggestions have suitably
realigned the building to be parallel to the front boundary wall /flag staff road for better aesthetics. The earlier proposal was set along the cardinal
axis however we too feel that your suggestion of keeping the building parallel to the front flag staff road is a good option. Please find the same




02 Mos of Mango trees to be
transplanted from & Flag
Staff Road, Civil Lines.
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incorporated in the site plan”, (True copy of same is appended herewith and marked as Annexure R-6). Due to change in orientation/layout
of proposed building as suggested by DUAC in December-2020 Le. after receipt of 1= permission of removal /transplantation of trees from 6-Flag
Staff Road, another permission, 24 permission was sought from Forest Department for transplantation of 02 more nos. of trees as these two trees
were there on construction site due to change in orientation/layout of proposed building on 15.12.2020 (True copy of same is appended
herewith and marked as Annexure R- 8). Permission for same was granted/issued by Forest Department on 04.01.2021, (True copy of same
is appended herewith and marked as Annexure R- 10].

It iz pertinent to mentioned that matter of change in orientation of building by DUAC was also informed to Dy. Conservator of Forest in same
letter dt. 15.12.2020 vide which permission for transplantation/removal of 02 nos. of trees was sought.

In view of above two permissions sought from Forest Department its very clear that intention of PWD was to save trees maximum as
possible and to minimize the nos. of transplantation/felling/cutting of trees from the premise of 6-Flag Staff Road. This additional
permission sought for two trees was due to change in orientation of proposed building only.

It is to be noted that Forest Department did not object this 2™ application sought for transplantation/felling of trees. If it was against
any law of National Green Tribunal Act-2010 regarding transplantation/felling of trees more than 10 trees, then Forest Department
should have objected and informed to PWD.

F. No.
13/NFD/TC /Felling,/20-21
dt. 17.08.21.

Ofo Executive Engineer,
C&ND Bldg. M-323, PWD, A-
Block. 1 Floor, Wikas
Bhawan-II, Near Metealf
House, Upper Bela HRoad
New Delhi.

Meanwhile, another new agreement was made by PWD with new agency (ie. other then agency working for the work of Providing Additional

Accommodation at 6-Flag Staff Road for which 09 + 02 = 11 Nos of tree’s cutting permission were taken). This new agreement was made on
22.07.2021 for new work of "Addition/Alteration in the Staff Block/Camp Office at 6-Flag Staff Road, Delhi®. (True copy of award letter of 274

agreement is appended herewith and marked as Annexure R-11).

There is no relation of this work with previous work of “Addition/Alteration at &6-Flag Staff Road (SH: - Providing Additional
Accommodation)®. Initially construction of staff block and camp office was not part of 15 agreement and 1% phase of planning, that is why

permission for trees transplantation/removal could not be taken at one instance.

In new agreement of staff block and camp office it was decided by competent authority of PWD i.e. Chief Engineer and Superintending
Engineer to make Electric Sub-Station and reception block at 6-Flag Staff Road as per requirement of user and direction of Hon'ble PWD Minister.




06 MNos. of Bottle palm trees
for felling from & Flag Staff
Road, Civil Lines.
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Both these new blocks are approximately 150 to 200 Feet away from the main building (i.e. building for which approval of DUAC has been taken).
There were 06 nos. of trees on the site of electric substation and reception block. Assistant Engineer M-3231 Sub Division Rajpur Road informed
to Assistant Director (Horticulture) Division M-214, PWD and Executive Engineer M-323, PWD that 06 nos. of trees (bearing sr. no. 28,29,30,34,35
& 39) to be transplanted from 6-Flag Staff Road (True copy of same is appended herewith and marked as Annexure R- 12). Application was
subsequently made by this office on same day 03.08.2021 to Forest Department after approx. 08 Months of application made for 274
permission for transplantation of 06 more Nos of trees for making electric substation and reception block. (True copy of same is appended
herewith and marked as Annexure R-13). These new parts of construction have no relation with building of Hon'ble CM Residence.
Accordingly, application of removal ftransplantation of 06 nos. of trees was considered by Forest Department on 12.08.2021 (True copy of same
is appended herewith and marked as Annexure R- 14) and permission was given by Forest Department on 17.08.2021. This office received
the permission via WhatsApp but no physical copy received to this office. This office is now unable to attach the said permission dt. 17.08.2021
herewith as it is not available in this office and forest department refused to give physically. However, acceptance dt. 12.08.2021 is attached

herewith.

E.
44 /CFD/TC/online/Felling
J21-22 dt. 28.02.22.

O/o Executive Engineer,
C&ND Bldg. M-323, PWD, A-
Black, 1% Floor, Vikas
Bhawan-II, Near Metcalf
House, Upper Bela Road
New Delhi.

Total of 06 trees to he
felled /transplanted  from
45-47 Rajpur Road.

Initially at the time of making 272 agreement i.e. for the work "AdditionfAlteration in the Staff Block/Camp Office at 6-Flag Staff Road, Delhi” it
was decided to make camp office and staff block in the same premise of residence i.e. in the premise of 6-Flag Staff Road. Later on, Hon'ble PWD
Minister directed to construct semi-permanent camp office in premise of 45-47 Rajpur Road instead of &-Flag Staff Road. In response
Superintending Engineer, C&ND Circle, PWD put-up the proposal for construction of semi-permanent camp office in premise of 45-47 Rajpur
Road on 24.02.2022 where re-development has been approved by cabinet. Proposal of SE, C&ND was approved by higher authorities of PWD and
Hon'ble PWD Minister, (True copy of same is appended herewith and marked as Annexure R- 15]).

This site of 45-47 Rajpur Read for construction of camp office is approximately 300 to 350 feet away from the main residential building at 6-Flag
Staff Road. There were 06 nos. of trees at the site of camp office at 45-47 Rajpur Road. Assistant Engineer Sub Division M-3231, Rajpur Road,
PWD reguested to Dy. Director (Horticulture) M-221, PWD and Executive Engineer M-323, PWD for removal /transplantation of 06 nos. of trees
for the work camp office on 09.02.2022 (True copy of same is appended herewith and marked as Annexure R- 16). In continuation this made




* Transplantation of 04
trees:- L Ashok 03, il
Bargad 01
* Felling of 02 trees:-
i. Ficus benjamina - 01,
ii. Lasoda 01.
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application on 15.02.2022 to Dy. Conservator of Forest for removal ftransplantation of 06 nos. of trees from the premise of 45-47 Rajpur Road
for construction of camp office. (True copy of same is appended herewith and marked as Annexure R- 17).

This application was made approximately after 06 months from previous application for transplantation of 06 Nos of trees dt. 03.08.2021. There
is no relation of these trees with 6 Flag Staff Road, Civil Lines Delhi as both premises are different and separated. Accordingly, permission was
given by Forest Department on 28.02.2022. (True copy of same is appended herewith and marked as Annexure R- 18).

F Mo
05 /CFD/TC/Felling fonline
ID 6483/22-23 dt.
12.04.2022.

The Executive Engineer,
Health Maint. Deptt. Lok
Nayak Hospital, Delhi.

Total of 05 trees to bhe
felled /transplanted  from
45-47 Rajpur Road,
Transplantation of 04
Tress:

i. Ashok - 03, ii. Jarmum - 01
Felling of 01 tree of Neem.

Initially it was decided to construct camp office of total plinth/built-up area of 705 sqm. Later on, as per direction of Hon'ble FWD Minister and
higher authorities of PWD it was decided to make camp office of total plinth /built-up area of 2640 Sgm. instead of 705 Sgm. resulted requirement
of removal ftransplantation of 05 more nos. of trees from the expended area at the site of camp office at 45-47 Rajpur Road.

After approx. 18 months of 1% permission of transplantation of trees and after approx 02 months from the previous permission for
transplantation of trees, another request was made to Forest Department for removal /transplantation of 05 nos. of trees on 16.03.2022. [True
copy of same is appended herewith and marked as Annexure R- 19). Accordingly, application of removal ftransplantation of 05 nos. of trees
was considered by Forest Department on 05.04.2022 (True copy of same is appended herewith and marked as Annexure R- 20) and
permission was given by Forest Department on 12.04.2022. This office received the permission via WhatsApp but no physical copy received to
this office. This office is unable to attach the said permission dt. 12.04.2022 herewith as it is not available in this office and forest department
refused to give physically. However, acceptance dt. 05.04.2022 is attached herewith.

It is pertinent to mentioned that approval given by Forest Department was in advertently addressed to The Executive Engineer, Health Maint.
Deptt. Lok Nayak Hospital, Delhi instead of Executive Engineer, C&ND Building (M-323).
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5 Permission Permission Compensat Status of CP on Location of Status of TP on Reasons for non- Actions taken against non-
applied by sought for how ion ground as on date Transplantati ground as on date compliance of compliance of conditions of
PWD for 45- many tress Plantation on conditions of permissions granted
47 Rajpur | [Felling/Transpla (CP) permissions granted
Road Civil ntation (TP)
Lines or &
Flag Staff
Road, Delhi | Felling | Transpl
antation
1 & Flag Staff - 09 90 nos. All 90 nos trees are PWD Office Due to adverse All the terms and PWD has planted 45 (90)
Road trees at survived and in Khyber Pass climatic conditions of | conditions according to additional trees against 09
outer ring healthy condition KNR Civil Lines | Delhi, transplanted the permission letter transplanted trees which could
road near [Marked as tree no. trees could not have been complied, but not survived. Report of DD
DRDO 01 to 90) survive. due to climatic condition (Hort.) and Division M-323
Complex Photographs of Delhi 09 nos. enclosed as Annex-22 & 23.
Delhi attached as Annex- transplanted trees could Mo lapse on the part of PWD in
32. not survived. compliance of terms and
condition of the permission
letter.
2 & Flag Staff 02 20nos trees | All 20 nos trees are PWD Office Due to adverse All the terms and PWD has planted 10 (90]
Road at outer survived and in EKhyber Pass climatic conditions of | conditions according to additional trees against 02
ring road healthy condition KNR Civil Lines Delhi, transplanted the permission letter transplanted trees which could
near DRDO | (Marked treeno. 91 to trees could not have been complied, but not survived. Report of DD
Complex 110) survive, due to climatic condition (Hort.) and Division M-323
Delhi Photographs of Delhi 02 nos. enclosed as Annex-22 & 23.
attached as Annex- transplanted trees could | Nolapse onthe part of PWD in
32, not survived. compliance of terms and
condition of the permission
letter. .
3 6 Flag Staff 06 60 nos trees | All 60 nos trees are PWD Office Permission was for All the terms and Mo lapse on the part of PWD in
Road at outer survived and in Khyber Pass felling /remaoval of conditions according to compliance of terms and
ring road healthy condition KNE Civil Lines trees not for the permission letter condition of the permission
- near DEDO transplantation as the have heen complied. letter.
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Complex (Marked tree no. 111 species of these 06
Delhi to 170) trees cannot be
Photographs transplanted. (Bottle
attached as Annex- Palm)
32.
45-47 Rajpur 0z 04 60 nos trees | All 60 nos trees are PWD Nursery | Only 04 trees were to All the terms and PWD has planted 15 (90)
Road of Champa survived and in near Majnu Ka be transplanted as conditions according to additional trees against 03
(Plumeria healthy condition Tilla another 02 trees to be the permission letter transplanted trees which could
Alba) at (Marked tree no. 1 to removed being un- have been complied. not survived. Report of DD
Ring Hoad 60] transplantable. (Hort.) and Division M-323
MNear Photographs enclosed as Annex-22 & 23.
Metealf attached as Annex- 01 transplanted tree Mo lapse on the part of PWD in
House and 33. found in healthy compliance of terms and
Vikas condition out of 04 condition of the permission
Bhawan-II, trees. Others 03 trees letter.
Delhi were could not survive due
planted. to adverse climatic
condition of Delhi.
45-47 Rajpur 01 04 SOnostrees | All 50 nos trees are PWD Nursery | Only 04 trees were to All the terms and PWD has planted 20 (20]
Road were survived and in near Majnu Ka be transplanted as conditions according to additional trees against 04
planted at healthy condition Tilla another 01 tree was the permission letter transplanted trees which could
LP. Flyover | (Marked treeno. 1to to be removed/felled have been complied. not survived. Report of DD
ITO Delhi 50) being un- (Hort.) and Division M-323
FPhotographs transplantable. enclosed as Annex-22 & 23.
attached as Annex- 04 transplanted trees Mo lapse on the part of PWD in
34. could not survive due compliance of terms and
to adverse climatic condition

condition of Delhi.
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The Respondent Department has thus followed all the directions and
conditions imposed by the forest department regarding
transplantation/ felling of trees as well as regarding compensatory

plantation, in respect of both the properties.

It is further submitted that at the time of site inspection conducted on
01.05.2023 by the Forest Department, the Respondent Department
was not called to join for joint inspection of the sites of compensatory
plantation of 280 trees. Further, in the letter dated 04.05.2023, albeit
wrongly addressed to “the Executive Engineer Health Maintenance
Department Lok Nayak Hospital, Delhi” instead of “Executive
Engineer, C& ND Building (M-323)”, wherein a reference was made
to a status report dated 01.05.2023, it was nowhere mentioned that
plantation of 80 trees had been carried out instead of 280 trees. The
said letter and the report dated 01.05.2023 was for plantation of 90
trees saplings of indigenous species like Neem, Peepal, Arjun,
Pilkhan, Jamun of height 15 feet and having a minimum diameter of

6 inches against 18 dead transplanted trees.

It is also wrong and denied that there has been any violation of the
MPD, 2021. As regards the construction at the 6 Flag Staff Road,
Civil Lines, Delhi is concerned, it is submitted that the same 1s well
within the permission limit of FAR. Net area of plot of the said
property submitted by the Consultant to DUAC was 4778 sq.m.
whereas the permissible FAR in this area is 75% i1.e. 75% of 4778
sq.m =3584 sq.m. However, construction at the said property has been

carried out only on 1905 sgm. i.e. upto 40%. DUAC has thus given

25
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GOVERNMENT OF DELHI
PUBLIC WORKS DEPARTMENT
WORK ORDER

STATE : NEW DELHI DIVISION: CBMD-323, PWD
BRANCH: B&R

WO No, : OG/AEE/CBMD-323/PWIN2020-21 Date : 30.07.2020
E—

Order for work described below given 1o M/s Tevatia Chauhan & Sharma Architects
(") Lud., K-47, Kailash Colony, New Delhi-110048,
Name of work:- Consualtancy Services for the Architectural & Engineering Planning and
Designing for Addition/Alteration in the residence of Hon ble Chief Minister at 6 Flag Stalf
Road, Delhi. (5H:- Engaging Consultant for design and obtaining approvals)

i ] Ttem : A i-)EH.I:-"I.'iIJl:iI‘JII of Services ' Sl 1 . Ut}'.' I ifﬂit 1 Rate | ] .";I'liulllil
| Mos. | (Rs.)
--------- =e= g Per Schedule Attached---aemeeeeae-

Amount Quoted : Hs, 41,30,000.00 (Rupees Forty One Lakhs Thirty Thousand Only).

TERMS & CONDITIONS:

1. “The work shall be carvicd out as per CPWLD specilications, with up to dale correction slips and as
per dircction of the Engineer-in-Charpe,

2. Time allowed for carryving oul work is 1 month (for planning) + 9 Months (lor exccution of work )
= 10 Months.

3. The rate are inclusive of all taxes etc. and as per CPWD specilications.

4, All recoveries are 10 be made as per rule from bills.

/

Executive Engineer
CEND (Bldg.)
Vikas Bhawan, Delhi

Copy to - :
|. The Assistant Engineer, Sub Division M-3231, PWD, 16-A Rajpur Road, Delhi-110054,
2. AAD, CBMD-323, PWD, Vikas Bhawan-11, New Delhi

LS

Executive En

0 L‘“’f{\w

e P
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R Speed Post/By Hand/E-mail 30
Fratem E"I'EI\-ITEEE orrhmAnW OFFIGK OF EXECUTIVE ENGINEER [ 2

i o fermcht CENTRAL & NEW DELHI BUILDING (M-323)
#E dﬁ;ﬁv 5 ;:; 5 it PUBLIC WORKS DEPARTMENT
bl 1 A-BLOCK, 1°7 FLOOR, VIKAS BHAWAN-II,
U—wi1d, ¥ O, e aga—-n NEAR METCALF HOUSE,
ATEI® ATwHTE 5T, #yy den UPPER BELA ROAD DELHI-110054.
318, faeeil—110054. :
Ph 011- 2_33'1 3979 Fax:-011-23813997 E-mail :- EEpwddelhlmSZS@_ﬂﬂ_‘ﬂ_ﬂEﬂﬂ_
_~Hn- 23{26;]}.’1)1—3/’%}{3@. HEE YH—323 202021/ [Bpo . _ | ﬁ‘-ﬂﬁzww ~ o
To,

The Deputy Conservator of Forest,
Kamla Nehru Ridge,

DU-Area Civil Lines, Delhi
Subject:-  Regarding Trans;:!ant!Remuﬁng of 9 Nos. Trees,

With reference to the above cited subject, it is to inform that the trees to be
transplanted/Removed from residence of Hon’ble C.M., 6 Flag staff road, Civil

Line, Delhi because the construction of new Block has been started in the campus
of 6 Flag staff road.

Hence it is requested for taking necessary action of transplant/Removing of 9
Nos. trees as above please. This may treated as most urgent,

Executive Engineer
CEND M-323, PWD
Vikas Bhawan-I1, Delhi

Copy o~

l/]/ The Assistant Engineer, I"-—’.[ -3231(N) PWD, 16 Rajpur Road, Delhi-54 for information &
N/A Please.
3

<. T'he Assistant Director (Horticulture) G.S. Mihar Bhoj Vatika, NH-24, 2™ Nizamuddin
Bridge. New Delhi-110091 for information.

LIy

-

L

Executive Engineer
C&ND M-323, PWD
Vileas Bhawan-11, Delhi

MN/A Please, i
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2 Layout and Building
plans in respect of
DsSIiDC Multilevel
Industrial Hub at
Rani Khera, Delhi.

I}UQ q!ré gf Meetings Conent
furnish ointwise
o pointuise Py gy S

incorporation/reply.

1. The proposal was
forwarded by the North
DMC
consideration of the

(online) for

Commission.

2. The Commission did
not approve the layout
and building  plan
proposal at its meeting
held on August 07
2020,

observations

specific
were

given.

3. The layout and the
building plan proposal
at formal stage
received (online) was
scrutinised and
following observations

were given:

a. Sustainability
features shall be as per
point no. 7 of the CPAA
(Criterion for Project
Assessment and
Approval) available on
the DUAC website at

www.duac.org.

service
the

b. All
equipment  at

hittps e dsac. 0rg infuMinuesOfMesating sC oment?ID=25

Approved,
observations
given.

R-5"

Shri
Mathur,
Member,
DuAC
recused

Samir

himself
during the
consideration

of the
proposal.
The
Commission
decided to

take action in
the matter
without
awaiting
confirmation
of the
minutes  of

the meeting.
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terrace shouid be
properly camouflaged
(in terms of the point
nos. 10, 11 & 12 of the
CPAA (Criterion for
Project ~Assessment
and Approval) available
on DUAC website at
www.duac.org.

7 Building plans in 1 The proposal was Not The

respect of forwarded by the PWD, approved, Commission

Addl./Alts. in GNCTD ( online ) for observations decided 10

residence of consideration of the given. take action in

Hon'ble Chief Commission. the matter

Minister of Delhi at without

6 Flag Road, Civil 2. The formal awaiting

Lines, Delhi. proposal received | confirmation
online ) at formal stage of the
was scrutinised and minutes  of
following observations the meeting.
were given:

a. It is mentioned in
the project details (
proforma forward of
the proposal to DUAC
part A, sr. no: 16 ) that
the site work has
already commenced.
Construction can
commence only after
approval.

b. As per the
subject/project title,

hitps iw.dm.wg.iﬂuﬂlmsﬂmaﬂﬁmscmﬂ?m' 25 /g
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Q.ﬂq :Vnﬂa of Mestings Content

the proposal is for the
‘additions/alterations’,
however, it is clearly
evident from  the
submission that an
entirely ‘'new building’
is being proposed after
completely
demolishing the
existing structure. This
needs clarification.

c. The submitted 3D
view does not portray
the correct site
conditions. 30 views of
the site shall be
superimposed with the
existing context of the
surroundings,

including road
networks, structures
around the site, for
better understanding
of the proposal in the
actual environment to
make it clearer.

d. A detailed survey
plan to be submitted
showing the existing
site conditions,
particularly the number
of trees existing on the
site. The same needs
to be made and

hitps v duat org inuMirues OMesting sComent7ID=25

LTy
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superimposed with 2
demolition plan along
with the proposed
layout for a clear and
better understanding
of the proposal.

e. Existing site
photographs do not
provide a clear
understanding of the
proposal, thus difficult
to appreciate and
visualize it in the
current context. An
appropriate nos. of site
photographs shall be
provided to get in-
depth clarity of the site

and surroundings.
They need to be
resubmitted with

proper uncut vViews
from all the sides.

f. |t was suggestedto
align the main building
parallel to the front
boundary wall/flag
staff road for better
aesthetics, rather than
the rear boundary @as
has been done.

K—"E;, The proposed

architectural elements

hiitps Mheawiduac.org inwMintesOMestingsContent TID=25
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in the building shall X

follow a uniform

architectural

vocabulary and

pattern.  All  sides

appear to have

columns with varying

proportions. This

needs to be made

uniform. Built mass

also needs fto be

balanced to ensure a

cohesive built form.

h. The parking
provision made in the
front set-back be
suitably relocated
somewhere else and
the green area be
extended further to
make it a large
consolidated green
space with appropriate
landscaping. A lot of
hard areas have been
provided in the site
without indicating its
application/use,  the
same needs to be
minimised. There is an
extensive  peripheral
road network around
the site which needs to
be rationalised with
efficient site planning.

rnpﬁ'.'ﬁ.wm.iﬂ{:.ufq.INwMinuMDﬂﬂeetimsﬂa'ﬂaan=25 10621
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i. The Commission
observed that the
building belonging to
the chief State
representative should
have a very strong
architectural

character. The form
and function should
respect the setting and
also ensure that all the
requisite functions in
the building ( including
ceremonial areas,
common areas, office
spaces for staff plus
parking, security staff,
frisking areas from
security point of view,
spaces for domestic
staff etc. ) are catered
to in the design itself.
The above mentioned
functions are not
incorporated in the
proposal and it is
purely seen as a
residential complex.
Thus, the space needs
to be appropriately
redesigned.

j.  While designing
the internal layout,
segregation of spaces

hetps- /iy dusc.org inuMinutes OfMesting sContent 7ID=25
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@Q[ qﬂmea of Mestings Cw

public and private ) to
ensure privacy and
security shall be
ensured by appropriate
interior layout design.

k. The setting of the
porch is not
appropriate. It does
not lead to a grand
entry to the building |
befitting a  Chief
Minister ), rather open
into a narrow side
entry. Also, other
public spaces
including ‘baithak’ and
the entry space do not
have appropriate
movement and
connections  within.
Also, they borrow light
from other areas and
are not ventilated
directly, thus need to
be relooked into.
Spaces going into the
corridors seem to be
wasted and need
careful planning.
Private spaces
including bedrooms do
not get view towards
any green spaces.

etps b duac.org INWMinutes OfMesting sContent7I0=25
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4 Building plans in
respect of
Dispensary-Cum-
Diagnostic Centre
for Employees
State Insurance
Corporation at
Mayur Vihar Phase-
1, Delhi.

DQIQ@E& of Meetings Contert

|. It is suggested to
locate the public areas
lower/ground
and the
private/family spaces

on the
floar

on the first floor by
appropriate layout

design.

3. The architect was
advised to adhere to
the above
observations and
redesign the complex
in a comprehensive
manner and furnish a
pointwise
incorparation/reply.

1. The proposal was
forwarded by the
cPWD ( online ) for
consideration of the
Commission.

9. The Commission
did not approve the
building plan proposal
at its meeting held on
October 01, 2020,
specific observations

were given.

3. The revised
building plan proposal

hitps W cuac org in'ui inutes O esting sConter?ID=25

Not
approved,
observations
given.

The
Commission
decided to

take action in
the  matter
without

awaiting

confirmation
of the
minutes  of
the meeting.
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Addition / alteration of the residence of Hon’ble Chief Minister of Delhi- 6 flag staff

road, civil lines, Delhi

Annx- R-¢

DESIGN BASED REPORT

Please find below, our point wise reply to the observations received:
The formal proposal received (online) at formal stage was scrutinized and
following observations were given:

a)

b)

The proposed office block, staff, security blocks and boundary wall are
very much part of the overall complex, and shall have an aesthetic and
visual impact on the complex. However, the detailed 3D views and
elevations clearly indicating the architectural features, materials to be
used have not been provided to comprehend the proposal. The estate
office and the office building may be redesigned to be same in size and
elevation.

Reply: As per the above point, we have redesigned the Estate Office and the
Office building and made them of same size having similar elevations. Please
find the building 3d views clearly indicating the architectural features and
material used.

.A sufficient number of self-explanatory, annotated 3D views ( at least 6
in numbers including Arial views ) of the complex at various angles,
clearly showing the proposed design scheme with proper annotations
and corresponding to proposal drawings may be submitted.

Reply: We have added more views including aerial view, views from all sides
of the building explaining the design scheme and giving a proper understanding
of architectural features and material used.

It was observed that British architectural elements and style has been
used extensively in the design proposal which was not appreciated.
Instead, it was suggested to explore a regular simple design approach to
be adopted to represent a contemporary Indian /Delhi representative

style.

Reply: We have altered the architectural treatment of the fagade, by
redesigning the column in Indian style and give big arched openings. We have

Page 1 of 3

e i e o

T ey




224

40

A P T

i e el T

s e

Addition / alteration of the residence of Hon'ble Chief Minister of Delhi- & flag staff

d)

g)

road, civil lines, Delhi
DESIGN

ca

EN RERORT
ED REPORT

o

A

also made the outer windows opening of same size to achieve harmony in the
building facade.

The right side elevation seems to be more appropriate (more
institutional) than the front elevation (more ornate). The front elevation
shall also be designed in consonance with the right side elevation. The
curve at the top front elevation may be removed. The architectural
elements/features/style used in the columns on the fagade should have
taken inspiration from Indian architecture. Also the design of the main
building shall be kept minimal and symmetrical to ensure harmony in
design.

Reply: We have redesigned the elevation presenting architectural features in
Indian style. Please find the changes incorporated in the 3d views

The baithak should be designed to have natural light and ventilation and
not borrowed from other spaces in the house.

Reply: The front verandah is semi covered having big arches, providing a
proper way of ventilation for the baithak area. Moreover, we have also
provided big windows in the baithak area, which shall bring in ample amount
of sunlight.

It is suggested to provide connection between lounge and library on the
ground floor. No part of the site shall have chamfered edges; it being a
building of prime importance shall be designed with linear geometry and
no negative spaces.

Reply: The suggestion has been accepted, the chamfered edge of the main

block has made straight, and thus, maintaining the linear geometry and a
connection has been introduced between the library and lounge.

The drop-off point shall have covered porch till the entry i.e. the trellis
would not act as a covered entry and the same shall be replaced with a

Page 2of 3
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Addition / alteration of the residence of Hon'ble Chief Minister of Delhi- 6 flag staff

road, civil lines, Delhi
DESIGN BASED REPORT

more permanent roofing element.

Reply: considering the above point, we have replaced the trellis with covered
corridor and extended it to the entry.

The design of the boundary wall shail be made more subtle with minimal
elements and light design. Presently, it is gaudy.

Reply: We have considered your suggestion, and redesigned boundary wall
using minimal elements. Please review the drawing of boundary wall
attached.

Local native species shall be planted and the existing tress shall be
retained as far as possible. The landscape plan should indicate the
details of the trees planted, existing trees, levels, types of species on an
appropriate scale, (in terms of the point nos. Six of the CPAA (Criterion
for Project Assessment and Approval) available on the DUAC website at
www.duac.org to be ensured.

Reply: The landscaping of the complex is done using local native species.
The landscape plan has been submitted, showing the retained and newly
planted trees with a table attached which shows the number and typology of
trees. Moreover, in Landscape plan, all the trees are placed according to their
particular diameter.

Page 3of 3
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Addition / alteration of the residence of Hon'ble Chief Minister of Delhi- € flag staff

road, civil lines, Delhi
DESIGM BASED REPORT

Please find below, our point wise reply to the observations received:
The formal proposal received (online) at formal stage was scrutinized and
following observations were given:

a)

b)

c)

The proposed office block, staff, security blocks and boundary wall are
very much part of the overall complex, and shall have an aesthetic and
visual impact on the complex. However, the detailed 3D views and
elevations clearly indicating the architectural features, materials to be
used have not been provided to comprehend the proposal. The estate
office and the office building may be redesigned to be same in size and
elevation.

Reply: As per the above point, we have redesigned the Estate Office and the
Office building and made them of same size having similar elevations. Please
find the building 3d views clearly indicating the architectural features and
material used.

A sufficient number of self-explanatory, annotated 3D views ( at least 6
in numbers including Arial views ) of the complex at various angles,
clearly showing the proposed design scheme with proper annotations
and corresponding to proposal drawings may be submitted.

Reply; We have added more views including aerial view, views from all sides
of the building explaining the design scheme and giving a proper understanding
of architectural features and material used.

It was observed that British architectural elements and style has been
used extensively in the design proposal which was not appreciated.
Instead, it was suggested to explore a regular simple design approach to
be adopted to represent a contemporary Indian /Delhi representative
style.

Reply: We have altered the architectural treatment of the facade, by
redesigning the column in Indian style and give big arched openings. We have

Page1of 3
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Addition / alteration of the residence of Hcrn(me Chief Minister of Delhi- 6 flag staff

d)

a)

road, civil lines, Delhi
DESIGN BASED REPORT

also made the outer windows opening of same size to achieve harmony in the
building fagade.

The right side elevation seems to be more appropriate (more
institutional) than the front elevation (more ornate). The front elevation
shall also be designed in consonance with the right side elevation, The
curve at the top front elevation may be removed. The architectural
elements/features/style used in the columns on the facade should have
taken inspiration from Indian architecture. Also the design of the main
building shall be kept minimal and symmetrical to ensure harmony in
design.

BEB We have redesigned the elevation presenting architectural features in
Indian style. Please find the changes incorporated in the 3d views

The baithak should be designed to have natural light and ventilation and
not borrowed from other spaces in the house.

BEEE The front verandah is semi covered having big arches, providing a
proper way of ventilation for the baithak area. Moreover, we have also
provided big windows in the baithak area, which shall bring in ample amount
of sunlight.

It is suggested to provide connection between lounge and library on the
ground floor. No part of the site shall have chamfered edges; it being a
building of prime importance shall be designed with linear geometry and
no negative spaces.

REBIE The suggestion has been accepted, the chamfered edge of the main

block has made straight, and thus, maintaining the linear geometry and a
connection has been introduced between the library and lounge.

The drop-off point shall have covered porch till the entry i.e. the trellis
would not act as a covered entry and the same shall be replaced with a

Page 20f 3
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Addition / alteration of the residence of Hon'ble Chief Minister of Delhi- 6 flag staff

road, civil lines, Delhi
DESIGN BASED REPORT

more permanent roofing element.

REBI considering the above point, we have replaced the trellis with covered
corridor and extended it to the entry.

h) The design of the boundary wall shall be made more subtle with minimal
elements and light design. Presently, it is gaudy.

[&plj \We have considered your suggestion, and redesigned boundary wall
using minimal elements. Please review the drawing of boundary wall
attached.

i) Local native species shall be planted and the existing tress shall be
retained as far as possible. The landscape plan should indicate the
detalls of the trees planted, existing trees, levels, types of species on an
appropriate scale, (in terms of the point nos. Six of the CPAA (Criterion
for Project Assessment and Approval) available on the DUAC website at

www.duac.org to be ensured.

BERIj: The landscaping of the complex is done using local native species.
The landscape plan has been submitted. showing the retained and newly
planted trees with a table attached which shows the number and typology of
trees. Moreover, in Landscape plan, all the trees are placed according to their

particular diameter.

Page 3 of 3




s

he n‘h. e formned Hui

Ty
o

T

Ti= Hazari, Deln; haas Taggns

"

: f‘-"i:- e h.tm..t:u.ﬂ; !‘-'11 m e mudﬂw: m‘ ”1“
E'; 5 i :m'}"_; S A ad Seafy Riad, Civ
(b ! L ;.‘..'_'—l-_..' : 11_\',_!”.]“]}-'1_ - .
" O 5 e i AL
- .. '.-. - - I..
Tgrms & Conditions i

|

'

i

— =

O Gy L TR TTRRTT

; ':' ‘ht(}llmtl‘,! AMIY S ag g
_ - OF I_,!_Mll-l*un CONBERYAVON 01 ror 51
CNORTY ronegry,;

Hi‘l'ﬂl AN I H”tf.l.
I.-”:THI. If'q'"r . & LT
IH;\I-I-JJII{ 1"‘””“ e 1 {1 -2 amsy 1

02 ngy . Qo

No,

Bate. g, 1. Zols
he }_.'h(,h_'nTH

*- |."'['||'|-,1|=' \.‘t .\I ! !

Mg Waoel Y R

it L TLTT o

“1h8 Bhgil, limg A 5 Pl

P ivhayg
A IUL\L I-.'Hnlr L 'kulfln.m.-r--lf
1|l‘-.1 h\.'l' 114 b T | i .“l'['l i
I %Py L LRI

: 2 vl
|<;1-,||1.1.-..,.-“1, Loy “-‘“"W’*”"“i‘l-"“ ol {E Mg, Gf Tries lresm the feeade ree rif | Lo’
CM.aE lag Spagy Hr:uct. l'wi] Llnﬁ, I.-'.h. Ihi-11nss.

Wity elerenes in v

i e . bBave, yor-are
nar :l"f‘llta':njﬂ dl ’A'H.H!_HT.'U o the sulbert noded abdve,

FCimmsciog . e Latiom of 09 na of trees £ ring
Ciafy e oF Hom e ¢y

0 Mag sur ,wmi €11 Lines, Deti. LHOES suh'rm '““"‘:"’“‘mm“ i
"n-. T apgd COLgin :

TR

T J FinbG Sy o]

The Dt o b b (TR
Utrsang (

" depeat o s, ;T.EIJHI
'I-1r'.} Vigde ! HJ--"I'] DD e 'MI:I?R i lhl“

= rereived,

'-;. -"wu ﬁj‘vn::;r trogs b oo

o Permission for 153 naplamtation of Tee s grmb:d at !."uur u‘& el

the clarm ¢s) ol A1y other pursonyg whq m..'ﬁ*hu " 3
Matemal produced from trees .«?mll nm
(Mlicer '

Progress report al teilng & fra:u"ﬂrzaﬂm %II bﬁ’m]&_

concernad along woth complew detnls of Uﬁ' Yo 3 *‘“-

Meast 3 days tn advance betars '-u'lﬂl'h‘?E the. w't . ‘:'

The timbaer/iveesd ansiog out of fﬂlhﬂgfﬁﬂl‘ﬂ}hmmi}bn is)
pu‘*lu Tematonum monaged by MCD undgp PIOpes reveipt Iu

Laapy o e vt sbiaaned from ‘Mth CTematneimn s
cutarngt . i e
therealter R - :




%2}30&1} fareiTaR A nn
Arsfmtofase x— o
IONAL CAPITAL TERRITORY OF DELHI
PUBLIC WORKS DEPARTMENT

S = e e R T OFFICE OF EXECUTIVE ENGINEER

s iy frm, e TEN | PUBLIC WORKS DEPARTMENT
q‘,—ﬁq g ﬂﬁlﬁﬁﬂ WA | CEMTRAL & MEW DELHI BUILDING

|

! : P Tl A-BLOCK, 17’ FLOOR, VIKAS BHAWAN-II,

l‘ v o i'fE"lT ﬂ;ﬁ;:l; mﬂﬁﬁm ‘ MEAR METCALF HOUSE, LIPPER BELA ROAD DELHI-110054.
B, dIY , Teeel=11 +

-011-23813979 ; Fax:- 011 23813997 NEﬁ:EmmI eepwddelhimiﬂ@gmgcﬂn SR
_ 23(CMR) /&1 /5 o8 T el 7o [@-323)/ 185 7 % b [F= \ K\ e
To,

The Deputy Conservator of Forest,
Kamla Nehru Ridge,
DU-Area Civil Lines, Delhi

3

Subject:-  Regarding Transplant/Removing of 2 Nos. Trees.

Ref  :- In continuation of permission of felling/transplant of 9 nos of trees from
the residence of Hon’ble residence C.M.,6 Flag Staff Road,Civil lines
Delhi-54 vide letter no 09/NFD/TC/2020-21/989-90 dated 10-11-2020

(enclosed)

With reference to the above cited subject, and in continuation of above
referred letter 11 is to mmrm that 2 nos more trees to be transplantgdﬂ{t,mmed from

residence. of Hon'ble C.M., 6 Flag staff road, Civil Line, Delhi because the
construction of new Block has been started in the campus of 6 Flag staff road. The
changes are essential due to rotation of alignment of building recommended by
DUAC.

Hence it is requested for taking necessary action of transplant/Removing of
2 Nos. trees as above please .The said trees are in dry state This may treated as most
urgent.

Executive Engincer
C&NDE M-313, PWD
Vikas Bhawan-11, Delhi

Copy to:-
I. The Assistant Engineer, M-3231(N) PWD, 16 Rajpur Road, Delhi-54 forinformation & N/A
Please.
2. The Assistant Director (Horticulture) G.5. Mihar Bhoj Vatika, NH-24, 2" Nizamuddin Bridge,
Mew Delhi-110091 for information.

Fxecutive Engineer

1 B iyl T L DB R T 1 R U WY
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7. ";.% Approval Letter

No.: OL-17122061018 Date : 24/12/2020

ULB Cede: 821049_C Code : 1712611386

To,
Rohini Zone, new Delhi, Sector-5, rohini

fivm . Addition Alternation in Residence of Honble Chief Minister at 6 Flag Road,Civil Lines, Delhi

HoH
. HErRd

I HeOTe oY aarT @ feeie 18/12/2020 02:30 PM F1 s dew W e iy mar ar |
ST ¥ e T Pefg e weR £

Approved, observaticiis given.

Remar!gs' ;
Accordingly the proposal is approved, if the same is otherwise as per provisions of the Delhi Master
fighting regulations and any other instructions of the Govt.

Plan, Zonal Plan, building bye-laws, fire-
of India. Further, compliance of ‘Bureau of Indian Standards’ norms against earthquake hazards,

provisions of availability of municipal services as per Govt. Notification no.
K-12016/5/79-DDIA/VA/IB(Pt.) dated June 7, 2000 and provisions for rain water harvesting shoula

be ensured by the concerned local body before releasing the approval,

Observations:
1.The proposal was forwarded by the PWD ( GNCTD ) ( online ) for consideration of the

Commission.

2. The Commission did not approve the building plan proposal at its meeting held on December 11,
2020 specific observations were given.

3.The revised proposal at formal stage received ( online ) was scrutinised along with the replies in
compliance to the earlier observations of the Commission commuricated vide DUAC cbservation

letter no: OL-26112061016 dated 16.12.2020 following observations were given:

a.The use of Indian column base/capitals in the revised elevation were appreciated by the Commission.

b.It was suggested to screen the front buildings i.e. the estate office and the office building with
trees/creepers, as appropriate, to maintain the line of vision to the main buildir 2.

¢.Appropriate screening arrangements shall be made to ensure screening of clothes hanging in the




balconies. Appropriate arrangements/spaces EBE created to house air-conditioners, 2tt-50 as not (4.8
~snar the aesthetics.

d.Sustainability features shall be as per point no. 7 of the CPAA (Criterion for Project Assessment and
Approval) available on the DUAC website at www.duac.org.

ed (in terms of the point nos. 10, 11

e.All service equipment at the terrace should be properly camouflag
) available on DUAC website at

&12 of the CPAA ( Criterion for Project Assessment and Approval
www.duac.org.

LilicLf

wd1 Bred
wftg

1) vikash madan k-47 kailash colony new delhi -110048
2) executive engineer C & ND building m-323 pwd delhi a-block first floor vikas bhawan -2

WAl B
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Spoed Post/By Hand/E-mail/Whatsapp
GOVT. OF NATIONAL CAPITAL TERRITORY OF DELHI
PUBLIC WORKS DEPARTMENT

gt srfmas afgs OFFICE QF EXECUTIVE ENGINEER | 3
i Profe B Bt TEE ; PUBLIC WORKS DEPARTMENT PWD
S ' i CENTRAL & NEW DELHEBUILDING ([ M-323) =
¥l v g e o (o) ; A-BLOCK, 157 FLOOR, VIKAS BHAWAN-II,
T-amtF, guW T, e wEa-ll NEAR METCALF HOUSE,
FadtE AaTE BE, R 4 T8, UPPER BELA ROAD DELHI-110054.
e -0,
Ph:- 011-23813979 Fax:-011-23813997 E-mail :- eepwddelhim323@gmail.com |
0. 54(19) /arerd /A AL 23,01/ |126 (1) R | Rt 2oy

T 5,

M /s PNSC infrastructure Pvi Ltd.
E-4/13, S=ctor-07
Rohini Delhi-110085.

Name of Warlk:: Additlon/Alternation in the staff block/Camp office at 6 Flag Staff Road, Delhi. (Civil
and Electrical Waorks).
FHIN T . 19 /&l /R, dee ge-323 /202122,
g AT - %, 1R,37,45,209.00 (Civil Rs. 19,73,71,721/- + Elect. Rs. 7,63,73,488/-)
fafe o - %. 16,53,52,314.00 g

e —

1 s TH Ho PNSC/CM House/2021-22/265 dt. 19.07.2021 R SWR &1 & fory o
1 7¢ frurEa weamfY Bank Guarantee No. 027GT02211970005 dt. 16.07.2021 Rs.
49,60,569/- HDFC Bank, Sector-08, Rohini, Delhi.

9 EL) P & T wem sa)isht /B w@ T fee
(T7—323) / 202122 / U—1 / 1385--f8. f&=ia 14.07.2021.

. fog weEy,

L. 7w Pl @ Swie weffa T @ AEie A o R & i e med yRe S @
: Prifa fafr ¥ 15 R & Waw AdvaRe sdy g v & o 59 st § Ul

(2 AT e @ Brdw R wmar & fF oo v sifim-azan fee e yE-323 W
g Fod e Tve EIIRE & HEAT B AT B AN @

83, T w1 Fd ey B #fafd cio7.2021 ¥ A Gl

V. @ ot @R @t o o6 R B

W’ ]

s ST ~
CELID
/
papirer B o
¥gd 2 72 R 7, ()
wRE @ Ui @ AR Y ok o @ R
Rm —

ey aftraan (qd), drew a@, TroRan, W, oL TRe, A8 e |

ey v, B S 48 [Red afvE, R I warE A 3§ A, faode sl e
dp o, 7% fEee- 110002,

Executive Engineer (T), PWD, DHC & ND/Central (M-451), Ground Floor, M5O Building, Delhi for information.
e A (@) @ st afas /@ [ R e 12, faeeh |

HEwE AT, Sueved W azat, o R, ee Te-azs, feeell | (Fer= wTge IER)

Fme & fon) A
ui )
e \
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Werad A= Assistant Engineer
e vd 7% el e SrHsE—1 C & ND (Bldg.) Sub Division-I
AfAfa (fRw) Public Works Department

16—T, TR ¥re, fawei—110054
T 70 23954464

16-A, Rajpur Road, Delhi-110054
Phone No. 23954464

Email ID ; aem3231pwd@gmail.com

i

v

No: - 23(12) AE/CBMSD M-3231(N)/ PWD/2021-22/ _2_3,3._ Dated: A3 f “87@_-, 2}

To,

The Assistant Director (Horticulture),
Div. M-214, PWD (GNCTD)

G.S. Mihar Bhoj Vatika,

NH-24, 2™ Nizamuddin Bridge,

New Delhi-110091

E-Mail ID- adhpwddelhim2144@gmail.com

NOW: Addition/Alternation in the staff block/camp office at 6 Flag Staff Road,
Delhi.(Civil and Electrical works). :

Agreement No. : 19/EE/CBMD M-323/2021-22

Subject:-  Regarding Transplant of 6 Nos. Trees.

With reference to the above cited subject and telephonic conversation, it is to inform that 6 nos.

trees (Bearing Sr. no. 28, 29, 30, 34, 35, 39) to be transplanted from residence of Hon’ble C.M., 6 Flag
staff road, Civil Line, Delhi for the construction of new Staff /Office Block.

It is requested to identify the species & size ete. of above mentioned trees for early start of the

work.
Please treat it as Most Urgent.
& A
o Assistant Engineer
s CBMSD M-3231(N), PWD
* 16- A, Rajpur Road, Delhi
Copy to:-

|. The Executive Engineer, M-323 PWD, Vikas Bhawan-I1, Delhi-54 for information &
necessary action please. il P
( sy Lo

@) %‘d ' Drre oy )w"a'wl %WWM 7({_/ ﬁ:ssistant ngineer
i ; '&(M M i (ldghf?hr;’lp_ﬂ:}l':n{;ilﬂelhi
E Mal ' DDH PWDDELHT M214 & bamot)..C.oM
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GOVT. OF NATIOMAL CAPITAL TERRITORY OF DELHI
PUBLIC WORKS DEPARTMENT

TR FETHS T OFFICE OF EXECUTIVE ENGINEER
@ Fmfor fer, fieh waw PUBLIC WORKS DEPARTMENT
Hoa e 7 e v, CENTRAL & NEW DELHI BUILDING PWE
| ot e T, R v Fo— A-BLOCK, 1% FLOOR, VIKAS BHAWAN-II,
_ RS 00 Sow v, Pt t1006. NEAR METCALF HOUSE, UPPER BELA ROAD DELHI-110054.
th -011-23813979 Fax:-011-23813997 °  New E-mail :- EEpwddelhimHi@gmail com
| %o, 23(CMR) /& /et (vs ¢ faeehl wa [@-323)/ |51y W) 03loslaes)
ar 4,
The Deputy Conservator of Forest,
Kamla Nehru Ridge,

DU-Area Civil Line, Delhi.

farsar.— Regarding Removal of 06 Nos. of Trees from premises of Residence of Hon'ble
Chief Minister, Delhi.

With reference to above subject you are requested to accord required permission
urgently to remove 06 Nos. trees from residence of Hon’ble C.M., 6-Flag Staff Road,
Civil Line, Delhi as the construction of New Block has been started in the campus

of 6-Flag Staff Road, Delh
This may be treated as MOST URGENT.

/

SRS AT,
Hwd € ¢ Rl ",

e fommof fmrr
wiofafy — e

" AE, Sub Division M-3231, Delhi for necessary action & pusrsue the matter at appropriate level,
2. AD(Hort.), GS Mihar Bhoj Vatika, NH-24, 2™ Nizamuddin Bridge, New Delhi-110091.

Gmevel Gride B A L/ OAF RNILIEH-HA1 R
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t . GOVERMENT OF NCT OF DELHI !
; DEPARTMENT OF FORESTS & WILDLIFE " 1
: NORTH FORESTS DIVISION, KAMLA NEHRU RIDG : -
‘— DELHI-110007

No. 13/CFOMTC Fellingiz0z1-221.2 & ° 8 DATED: 12-02-2021
| Sub: Femuission for felling -::FG w0, of Tress in 6 flag stall road civil line

q.--"-__"__
Rsi - YourAppiication No, 3440 received on 08/08/2021

= = e

vausaoplication for felling/ transplantingf dangerous both of trees has been cons.227=
~¢ soproved for felling of 6 no. of trees and lransplanting of 0 no. of trees.anc Cangerus c
o, cf ress. You are reguesied
s=o0sit an 2mount of Rs 342000/- (THREE LAE{HS FGRTY’ TWD '[HDUQD.ND "rut

:“:,.:.. DD as security in the favour of Dy. Canservalor of. Forests {Central) for estsbiisty c
n‘\

r-q'

sompensalory plantation of 60 ‘saplings lo-be raised:in:ligu ofithe.lrees proposad to 3
‘glied/ ‘rensplanted. The permission will be grantm;l alte‘r’re-:e:pt a!semr*w demsu.

Deputy'cﬂhsewatur of Famt&{t&nﬁa}‘l T

Exbee n-hx..- ..._4,.

n_._,__;-,.-'n-.l-.- B A g

“hri Israr Ahmed a2 z e "L':-'-.": ;“;?g :
FE, Heallh Mainterance Depaﬂmﬂnl LﬂR Nﬂy'ﬂ-. Hm-plta} qu. Jﬁ

ik

¥ a_,-._ o]

L 4*’?. A wte AN ! :-

Aoy _|l- ‘#h!ﬁ_’:—;ﬂi:{" .n:
.«.‘-L.'K T e m
R AN RRIR - |
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NP-1

‘Sub: Redevelopment of DA Flats at 45-47 Rajpur Road.

1. The work of redevelopment of Chief Minister Residence at 6 Flag Staff
Road is in progress. The rear side boundary wall of & Flag Staff Road
1s separating this plot and two other plots i.e. 45 & 47 Rajpur Road.
The 6 Flag Staff road plot is facing towards Flag Staff Road and 45-
47 no. plot at Rajpur Road 1s facing towards Rajpur Road.

) Redevelopment of 45-47 Rajpur Road was approved by Cabiﬁet
decision No. 3024 dated 28.7.2021. Redevelopment scheme is held
up as some flats at 45-47 Rajpur Road are still occupicd and

alternate flats are not available to shift the allottees.

Since, these plots are in the back side of 6 Flag Staff Road' i.é. Chief
Minister residence, it is proposed that pend'ing start of
-‘! Redevelopment scheme, a part of 45-47 Rajpur Road plot may be
used for construction of semi-permanent type camp offices for better

coordinaiion and use of CM office.

i~ 3. The proposed canstruction on 45-47 Rajpur Road .will ‘be semi-

permanent nature and will not require local body approvals.

i Accordingly, file is put up with the request to put up before Hon’ble
,_: “}Minister (PWD] for taking in- prinéiplc approval for execution of above
-"IJ'-:';"Jmentmned work of semi-permanent type offices on part of the plot no. 4"3—

: "-_ € 4? Rajpur Road.

Submitted please.

D-ﬁrclﬂ
MJ %, 'L] e

SE

|No. 23(99)/SE/C&ND/PWD/2021-22/0% ~ Dated: 2 Y.00. 0

i
P



NP -2 g
Sub: - Redekalopsient of DA Flats at 45-47 Rajpur Road. i
The file:is pul up for-laking approval of Hon'ble Minister (PWD) for the above i
i mentioned proposal. It is requested to send the same to O/o Hon'ble Minister . (PWD) 3
jl through PWD Secretariat, Delhi. '
f Submilteq Please. \
3 i w‘l’.] #
i i Pradeep Kuma Parmar i
:. _ : Chief Engineer, Fiyoyer Zorie \\
r \
3 i . \I'lu
. Daled: 2-.02.2022 \
L ] 2 Y e
@ ¥ i

bt

Lo 3O/ Pl 3E8CrAS) w0 S

.‘,..--"""f’ |
. s '1.’}‘, e :'-'.,- A

pr. Chief, Engineer (M&F
PWOy Govt, of Delhl =

Th, -
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TS FHg= Assistant Engineer
Ferg 19 8 el wae IuHee—1 C & ND (Bldg.) Sub Division-I

Frfaf (fes) Public Works Department
16—Y, IR ¥, Téeell—110054 16-A, Rajpur Road. Delhi-110054
BT 0 23954464 Phone No. 23954464

Email ID : aem3231pwd@gmail.com

* .
No: - 23(12) AE/CBMSD M-3231(N)/ Pw]_)fl[l!l-ﬂffﬁ ; Dated: '{:}qJ l——/ S
To,
The Deputy Director (Horticulture),
Div. M-214, PWD (GNCTD)
(.S, Mihar Bhoj Valika,
NH-24, 2™ Nizamuddin Bridge,
New Delhi-110091
E-Mail ID- ddhpwddelhim2 14{@gmail.com
NOW: Addition/Alternation in the staff block/camp office at 6 Flag Staff Road,

Delhi.(Civil and Electrical works).

Agreement No. : 19/EE/CBMD M-323/2021-22
Subject:-  Regarding Transplant/Removing of Trees.

With reference to the above cited subject, it is to inform that the trees to be
transplanted/Removed from residence of Hon’ble C.M., 6 Flag staff road, Civil Line, Delhi because the
construction of new Block has been started in the campus of 6 Flag staff road.

Hence it is requested for taking necessary action of transplant/Removing of trees please.

Please treat it as Most Urgent.

Encl: - Pictures of trees.

‘ H_\-‘),-———'L_—
'l i

‘G’/ : :
- Assistant Engineer
CBMSD M-3231(N), PWD
16- A, Rajpur Road, Delhi
Copy to:-
. The Executive Engineer. M-323 PWD, Vikas Bhawan-I1, Delhi-54 for information &
necessary action please. &

———

ﬁ':]'/ (_— Assistant Engineer
CBMSED M-3131 (N)
16- A, Rajpur Road Delhi
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Anniﬂ RF l } Speed Post/By Hand/E-mail/Whatsapp

GOVT. OF NATIONAL CAPITAL TERRITORY OF DELHI
PUBLIC WORKS DEPARTMENT(M-323)

FTey FTduTES afrgar OFFICE OF EXECUTIVE ENGINEER
m QT:I '_'rﬁ‘ 1%?:-?[ s IIF{H—SES} CENTRAL & NEW DELHI BUILDING [I"-'I-323}

PUBLIC WORKS DEPARTMENT
site Prerfor R, R wam A-BLOCK, 157 FLOOR, VIKAS BHAWAN-II,
-1, W, e wae-l NEAR METCALF HOUSE,

i Wﬁm m ENHE, WU ﬂa‘r UPPER BELA ROAD DELHI-110054.,
e, fawi—110084,
| Ph:- 011-23813979 Fax:-011-23813997 E-mail :- eepwddelhim323@gmail.com

| %0 23(CMR) /31l / Al e 7§ faeelt wam (q-328) /202122, 4 3O | e

war o,
The Deputy Conservator of Forest,

Kamla Nehru Ridge,
DU-Area Civil Line, Delhi.

Subject:- Modification in letter No. 23(CMR)/DB/C&ND B(M-323)/2021-22/356 dt,

10/02/2022.
Ref. No. This office letter No. letter No. 23(CMR)/DB/C&ND B(M-323)/2021-22/356 dt. 10/02/2022.

Above mentioned letter was sent to you regarding removal/ retransplantation
of 06 nos. of trees. In continuation of same it is informed that these 06 trees which

are to be removed, are in premise of 45-47 Rajpur Road, Delhi GPRA where

i

e U 8 fReeh W,
e et fammr

construction of camp office has started.

This is for your information.

yhafef - .
\)ﬁﬁﬁub Division M-3231, Delhi for necessary action & pusrsue the matter at

appropriate level,
2- AD(Hort.), GS Mihar Bhoj Vatika, NH-24, 2 Nizamuddin Bridge, New Delhi-110091.

%«Cuu:a,

I5/2/2P~

R S S D RS T B L= E SR
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GOVE QR NCT OF DI ANNEXURE A1/6
DEPARTMENT OF FORKES T AND WILL LIFL
QFFICE OF THE DEPUTY CONSHERVATOR OF FORES T 4
CENTRAL FOREST DIVISION, KAMLA NEIU DT

DELHI-110007{ '] 1.:- 2851561 )
E. NoAYCFD/TC/ Dnlhﬁﬂ‘clllngﬂﬂ?ﬂ-!q € 21-23 N l -1..{ 1020

To,
The Ex. Eny., PWD
M-323, A-Block. Ist Flowr,
Vikas Bhawan-II. MNear Metcalf Houase,

Upper Bela Road, Delhi-110054.
Sub:- Application for felling/transplanting of U6 trees in 45-47 Rajpur Ruad, Delhi.

With reference to your online application ID No. 6288 received on e-Forest pertal on the
subject noted above, you are hereby informed (hal permission is granted for felling of 02 no. of ress

and transplant of (4 trees at 45-47 Rajpur Road, Delhi, sulject to the satisfaction of the terms and
conditions hereinto specified.

The required securily deposit of s, 3,42000/- (Rupees Three Lakh Forty Two Thousand
Only) vide payment DD No. 005904 date 25/02/2022 has been received from State bank of India,

ke

o R

Delhi . A T
{ S. No. | Tree SL No. Locatlon

| _OF | Ashok-ts — o A 4,
| 02 I_ Bargad-01

I—-aﬂ-}— e 45-47 Rajpur Road, Delhi. |

l | Ficus Benjamina- Permission for felling of 02 |

I!' M { Lasuda-0) _J rees, !

Terms & Conditions
1. Permission for felling/ transplanting of trees is granted at your risk and without prejudice to
the claim (s) of any other person/s wha may be having any night (s) over the land or the

trees.
Malerial produced from trees shall not be disposed withoul permission of the Tree Olficer.

Felling of tree/s shall be completed within 30 days of issue of this letter.
4. Progress report of felling & transportation shall be submitted through Inspection Office
concerned along with complete details of tree. You are requested to intimate this office a

least 3 days in advance before starting the removal of felled trees.
The timber/wood arising out of felling is transported to the nearest public crematoriw

5.
managed by MCD under proper receipt and at his expense. He shall submit copy of 4
receipt obtained from such crematorium to this office immediately thereafter.

6. The compensatory plantation of ten times the no. of tree permitted for felling shall be plant
at ring road near Metcalf house. The 60 nos. of tree saplings shall be 6-7 ft. tall of nat i
species such as Arfun, Jamun, Gular, Pilkhan, Neem amaltas etc. and the plantation shall |
completed by the applicant within 9 months from the date of issue of this permission
successfully maintain the plantation for 07 (seven) years, The complction of plantation s

be intimated to this office along with photographs.

La pa
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GOVT. OF NATIONAL CAFITHL TER TORY OF DELHI
PUBLIC WORKS DEPARTM ENT(M-323)

Fratey sHveE SR OFFICE OF EXECUTIVE ENGINEER

. ' el [yt o ; CENTRAL & NEW DELHI BUILDING (M-323)

; v 7 W (TH-323) PUBLIC WORKS DEPARTMENT

= e Fawfor form, el WW@R A-BLOCK, 15T FLOOR, VIKAS BHAWAN-II,

: g, W e, fem wa-ll NEAR METCALF HOUSE,

-.: : : e & UPPER BELA ROAD DELHI-110054.
] s, feefi-110054, :
W 011-23813979 Fax:-011-23813997 E-mail :- eepwddelhlmﬂﬂ@gmai].cnm
% 23(CMR/45-47) /¥ / A UUS 7% faceh e (v-a29)/201-22/ 639, [t | B_fu';}h 31
§ o A

The Deputy Conservator of Forest,
Kamla Nehru Ridge,
DU-Area Civil Line, Delhi.

B

; fdwg:— Regarding Removal of 05 Nos. of Trees from premise of 45-47 Rajpur Road,
& Civil Line, Delhi.

With reference to above subject you are requested to accord required

permission urgently to remn:we 05 Nos. trees fmm premise of 45-47 Rajpur Road,

Civil Line, Delhi as the redevelﬂpmcnt of 45- 4? Ra]pur Road, Civil line, Delhi has
been started at above said location.

This may be treated as MOST URGENT.

Encl. :- 1) B Form
2) Photos of Trees

wre femmf fawmr

1- AE, Sub Division M-3231, Delhi for necessary action & pusrsue the matter at
-appropriate level,

2- AD(Hort.), GS Mihar Bhoj Vatika, NH-24, 2" Nizamuddin Bridge, New Delhi-110091.

P — AR SRR LR TR
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05/CFD/TC/Felling/Online 1D 6483/2022-23/78
GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007(PH.--23853561)

Date; (05.04.2022
&
o5 . The Ex. Eng, Health Main.
Deptt. Lok Nayak Hospital,

Delhi.

Sub: Permission for felling/transplantation of 05 no. of trees 45-47, Rajpur Road, Delhi.

e Sir,

/e Kind.l}f refer above the mentioned application 1D No. 6483 for felling/ transplantation of
05 no. of trees 45-47 Rajpur Road, Delhi. i

S e As per Delhi Preservation of Trees Act, 1994 ten (10) nos. trees are to be planted in lieu
of each free proposed to be felled/ transplanted. In this case @ compensatory plantation of 50

{jl_',ee s_apliﬁgs {i.e. 5X10 =30), of tall size, of specics such as Arjun, Jamun, Gular, Pipal, Pilkha,

- Neem, Amltash, Bargard, Desi Kikar and other native sps. shall be carried out by the applicant

naiat LP. Estate, ITO, Delhi and shall maintain them for 7 years to ensure the survival of planted

. saplings.

In order to ensure the compensatory plantation in lieu of the felling/ transplantation of
05 trees, the applicant is required to deposit a security amount of Rs. 57,000/- per tree
felled/ transplanted. You are, therefore, requested to deposit an amount of Rs. 2,85,000/- i.e. (Rs.
Two Lakh Eighty Five Thousand Only) as Security Deposit in the form of the Demand Draft
issued from any Nationalized Bank, payable at Delhi in favor of DDO, DCF(Central), KNR,
Delhi-07.

After completion of creation of the plantation and successful maintenance of such plants

for 7 years by the applicant, relevant amount of the security deposit shall be refunded on

submission of related records ulungmth*phntngmﬁha* e compensatory plantation.. The
refund of security deposit will be made only after verification of plantation by Tree Officer after

completion of 7 years.

- Dy. Conservator of Forest

Central Forest Division
Copy to: : : G
1. Sh, Ravinder Kumar, 1.0 for information.
2, Casm_er,_:ﬂcmgnt Branch. ik
M..-e. : DyCﬂm&rﬁtﬂr of F_:}@s_t i

i 1 '_ﬁﬁh-ﬂ Forest Division.
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11)2
To

Iho Dy. Conservator of Forests
entral Forest Division /Tr e Offic
Kamla Nehru Ridge. i
Delhi-110007,

f393: - Reg-. non-co
: . -compliance of the Tree
s&C i i
Permisisons and Failure ﬂETmnsplan::: :1:]'211'2'“3 o

HaH: - Dy. Conservat
; . or of Forests CFD office lett . : -
Reports/2023-24/1225-29 dt. m.us,zsz:,r s e S e

n'anspiig:tr;ﬁﬂil;?elli:g?j;: re;tpecitstu ;UFlas?teﬁ thg: JPIEI'TIF'IiSSiDns . s
Rajpur Road Delhi issued in the name of Exs ta ot : T

o cutive Engineer M-323, Central & New
Felhi Building (M-323). Whereas notices hearings for transplantation etc. are
issued to office of Executive Engineer, Maintenance Department, PWD Lok Nayak
Hospital, New Delhi.

On 17.06.2023 undersigned received a letter of your good office No. 1255-29
dt. 04.05.2023 regarding plantation of 90 trees, through Whatsapp from
Horticulture Wing of PWD, same was addressed to Executive Engineer,
Maintenance Department, PWD Lok Nayak Hospital, New Delhi.

It is humbly requested that future correspondence with respect to works of 6
Flag Staff Road and 45-47 Rajpur Road may be made with Executive Engineer,
C&ND Building M-323, PWD, 1% Floor, A-Block, Vikas Bhawan-ll, New Delhi-

110054 for better coordination and timely compliance of your directions please.

el

A% e T Reeh v ()

Copy to:-

1. The Chief Engineer (Flyover), PWD, 4th Floor, MSO Building, New Delhi.

2. The Superintending Engineer, C&ND Circle, 1.G. Stadium Gate No-9, New Delhi.

3. The Deputy Director (Horticulture), Div. M-214, PWD G.S. Mihar Bhoj Vatika MH-24,

The Assistant Engineer (P), C&N _
C&ND Sub Division M-3231, Rajpur Road, Delhi.

nd Nizamuddin Bridge, New Delhi-110091. :
/ D Building (M-323), Vikas Bhawan-11, New Delhi.

5. The Assistant Engineer,
6. Guard File.

o G
.

686 D\New PWD\Accounts BranchiLstters\General Leiter Division
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%ﬂn i PUBLIC WORKS DEPARTMENT by
FEAT SIENE (T, - OFFICE OF DY. DIRECTOR HORTICULTURE
FEEEAEE) PWEC PURLIC WORKS DEPARTMENT. HINF a<7™ v 7
—_,—— ‘frg, ren vt A GNCTD . (1.5, MibarBhoajV atika . NH-24, Nizamwsidw By
™0 TED - TIT-[-.. -T'Lu" "'319“'-.' et 110081 FEE Eassamn Approach, East Sade Theils

Email 1D :- ddhpwddelhim2 1 4@igmail.com, Phone No. 21210329, 212106328

T - 1015}z Forest / 3o%o(g¥ A / Fofodo /Teown / 2023—24 4 IQISJ T 0“3 . ,,—.3

| 3 A e e T T |

To, s
_xecutive Engineer {Civil),
Central & New Delhi Building Division (M-323),

PWD. 1 floor A-block. Vikas Bhawan- II. == YOG
Near Metcalf House. Civil Lines Delhi-110054. Pl
F-mail: eepwddelhim323/@email.com 16 IET £
Subject:-  Regarding Transplantation/ Removal of trees.
Ref.:- i. Your office letter no. 23{CMR)/DB/Central and New Delhi Building ¢ M-3251 2012

24/1175 Ind. 20/05/2023.
DCF (Cenrral) office letter no. Fono. 23T/CEH 10 b 0
2023-24/1225-29 dtd. 04/05/2023.
Kindly refer 1o vour office letter on the subject ciied above in which vour off
requestad o piant 90 rees sapling of indigenous species (like Neem. Peepal. Arjun. Pilkhan. far7u
ieu of compensatory plantation as directed by forest depariment vide their letter meniioned wrdes
reference.
in this regard it is submined that the 90 trees sapling of indigenous specics has bee
planted at outer ring road (Chandagi Ram Akhada to Majnu ka Tila) near Chandrawal as conip
plantation. The photographs and Geo-cordinates of the planted-trees is hereby attached with s

vour ready reference. This is subminted for informatien and fecessary action please.

Enclosure :-As above. ; i’-;?f” ; W - e
! o’ L B &..“__
‘ 1 - ik \ :‘ ¥y 1 % T"‘__)-rﬂ.r"“f_hlr Bt
PSR a3 HD East. M-214. FW D)
B v | ii

-opy for mfnrmanun and necessary ad‘mﬁ fl:l"-‘

Chief Engineer East M2, P‘ulI} {J\L 1D, 'd’lumMSU Bulding. |.P. Estate New [)eibhy
[irector ‘-hn'wuhure PWD. 13" floor MSO Building. 1.P. Csiate New Dethr

he Doty Canservatar of Foresr Cemiral  Foarssy Phivierion Kamls Nehn

Pl —

v.7.L therr letter mentioned under reference above,
4., The Assti. Director (Hort.) HSD M — C&ND. PWD. New Delli in reference w the
S4HortWVHSD-CEND/HD-EastPWD/2023/272 did. 01082023,
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PUBLIC WORKS DEPARTMENT (M-323)
OFFICE OF EXECUTIVE ENGINEER

ki

CENTRAL & NEW DELHI BUILDING

7@3""" (M-323) PWD A-BLOCK,

Azadi o 15T FLOOR, VIKAS BHAWAN-II,

: a CIVIL LINES, DELHI-110054.
Amrit Mahotsav

Fax:-011-23813997 E-mail :- eepwddelhip323 @gmail.com

Phi- 011-23813979

%0, 23(CMR)/DB/C&ND Bldg. (M-323)/2023-24/

208y fEw

To,

Y[ 22

Deputy Conservator of Forests,

Central Forest Division / Tree officer,

0/o0 The Deputy Conservator of Forest,
Central Forest Division, Kamla Nehru Ridge,
Delhi-110007.

Name of work :-Reg. Non- compliance of the Terms & conditions of Tree

Transplantation /Felling Permissions and failure of

Transplantation.

Ref No. :- 1 Your office letter No. 337/CFD/DCF/(C)/Site-Inspection Reports/

2023-24 /1225-29 dt. 04-05-2023.

2 This office letter No. 23(CMR)/DB/C&ND Bldg.(M-323)/2023-
24/1175dt. 20/05/2023.

3 This office letter No. 54(11)20-21/C&ND Bldg.(M-323)/2023-
24/1577 dt. 19/06/2023.

4 AD(Hort.) office letter No. 54(Hort.)/HSD-C&ND/HD-East/ PWD
/2023/272 dt. 01-08-2023,

Kindly refer your letter at S. No. 1 which was addressed to Executive Engineer,
Maintenance Deptt, PWD, Lok Nayak Hospital, New Delhi received to undersigned
on 17-06-2023 through whatsapp from Horticulture wing of PWD vide which it was
asked for submission of compliance report for plantation of 90 trees saplings of
indigenous species (like Neem Pipal, Arjun, Pilkhan, Jamun).

This office vide above referred letter at S. No. 2 has requested to Dy
Director(Hort.) wing of PWD for taking action in compliance of above letter foi
plantation of 90 trees saplings.

DD(Hort.) through whatsapp vide letter No. at S. No. 4 has informed that 9(
trees of pilkhan have been planted at outer ring road(Chanding Ram Akhada
Majnu Ka Tilla) near Chandrawal as compensatory plantation in lieu of 19 tree:
(Annexure-A), copy of Google Map loction is also enclosed as (Annexure-B).

It is for your information and necessary action please.

Enclosed :- As above.

-77- Ganeral letter- OBWEE/ 102324

/

Spe_ HRIUTAS ARG
H-f L A ve 78 ool wad (T9-323)
iy

bt
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To.
The Deputy Conservator of Forests
Central Forest Division/Tree Officer
0/o The Deputy Conservator of Forest
Central Forest Division, Kamla Nehru Ridge
Delhi-110007,

Sub:- Regarding Non-compliance of the Terms & conditions of Tree
Transplantation/Feiling Permission and failure of Transplantation.

Ref:- 1. Your office Letter No. 337 /CFD/DCF/(C)/Site-Inspection Report/23-24/1225-
29 dt. 04.05.2023.
2. This office letter No. 23(CMR)/DB/C&ND Bldg. M-323/23- -24/1175 dt. 20.05.2023.
3. Thisoffice letter No. 54(11)20-21/C&ND Bldg. M-323/23-24/1577 dt. 19.06.2023.
4.  AD (Hort) Office Letter No. S4(Hort.)/HSD-C&ND/HD-East/PWD/2023/272 dt.

01.08.2023.

5 This office letter No. 23(CMR)DB/C&ND Bldg. M-323/23-24/2085 dt
04.0B.2023,

6. Your Letter No. 337/CFD/DCF(C)/Site-Inspection Reports/2023-24/4736-41 dt.
02.08.2023.

Please ref-er above referred letter No-05 of this office vide which compliance report
regarding plantation of 90 trees as a compensatory plantation in lieu to 19 trees have
already been sent to you on 04.08.2023 on the basis of report submitted by DD
(Horticulture) vide above referred letter No.-04 received through WhatsApp.

In continuation of your letter dt. 02.08.2023 compliance report is hereby again

enclosed for your information and further necessary directions please.

Encl.:- Letter dt. 04.08.23 and Annexure-A & B. s d T
wES s
Ud Ue 7 faeh e (T-azs)

Copy to:-
1. . The Superintending Engineer, Central & New Delhi Circle, PWD, Delhi.
/The Assistant Engineer (P), C&ND Bldg. M-323, Vikas Bhawan-11, New Delhi.
3. The Assistant Engineer, Sub Division M-3231, Rajpur Road, Delhi.
4. Guard File. _ 2 1‘4{1 L 1o

"k L

=] ¥ FuPWD workihccouns Branch'Work 2023-2av0eneral Letter Duvisum Yalame |1
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e REMINDER-II

GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,

DELHI-110007
F.No 337/CED/DCF(C)/Site - Inspection Reports/2023-24/4F3& - 41 Date: 02.08.2023
To, £y
ﬁ he Executive Engineer | Civil), 7 o a f_l,
Office of the CBMD Division, P S S o
\M-323 PWD, Vikas Bhawan -1I (i® h) ;l, ? J’m ;:;-,
Sl 4 : Il\:'- & ﬁ"'{"?{’
Delhi-110054
W =rv?1 5 -f;-f'
Sub: Non-compliance of Terms & Conditions for tree felling permissions a d failure of
transplantation- reg

This is to bring to vour notice that permission for tree transplantation of 19 trees were
1ssued to the addressee for 6 Flag Staff Road, Civil Lines from the otfice of the undersigned.
Details of transplantation permissions are provided hereunder:

S.No | File. No. Date | No.of Trees
" 1. F.No.09/NFD/TC/Felling/2020-21 1011.2020 |09 trees to  be
UH—LH\.E‘ , i transplantad
10 BT P T A v Ve -l"l.'.a.li-“-wr.l")ﬂ'j“l-':fj M N M I“l:l‘ £ S v "."-'
‘OFFLINE) , | Tanspiarizu
"1 7 {No.44/CFD/TC/Online/ Felling/ 2021-22 28022022 |04 tees to be.
1.2, No. 6288) i | transplantzd
3 .' - N0.05/CFD/ TC/ Online/ Felling/ 2022-23 12042022 |01 trees o be
{1 D. No 6483) | transp’ ante!!
~ TOTAL TREES TO BE TRANSPLANTED o PR

phEL . ot e it e e

As per the status report dated 01.05.2023 filed by Sh. Ravinder Kumar {DEC
total of 19 nos of trees to be ansplanted, only 1 Bargad tree was found to be alive :11*1:1 in
neaithy condition, 11 nos of oees were found be dead and in dead condition, U7 trees were
found e oe missing at the transplantation sites i.e PWD Office, Khvber Pass, KNR. Civil Lines
and PWD nursery near Majnu Ka Tila.

As a Tree Officer, the undersigned conveys her disappointment with su. b tlagrant
disregard for the guidelines and regulations in place to protect and preserve the environment. [t
is crucial to ensure that all activities related to transplantation of trees are ca-rod ovt noa

»somahle and sustainable manner to mitigate the impact on env:ronment

In view of the above, the undersigned had issued a letter dated 04052027 vide F Mo
237 /CFD/DCF(C)/Site - Inspection Reporis/2023-24/1225-29 through which 1t wvas
comuruncated that 90 tree saplings of indigenous species (like Neem, FPusyp bk
Pimun of height 15 feet and having a minimum diamecer of & inches o



-

250
’"‘6 A

directed that a compliw.ace report of the above mentioned plantation should be submitted in the
orfice of the wndersigned within 3 months. Tt is herebv pertinent to mention that the said period

of 3 months for plantation of 90 trees (conditions as specified above) and subnussivn i
compliance report concludes on (4.08.2023.

No compliance report has been received by the office of the undersigned uil date.
Thereby it is directed that appropriate action be taken and consequent compliance report wort
the same be submitted in the office of the undersigned within the timeframe prov dad

~1

Chc&hi'%i ngh

Dy. Conservatur ul Forests
Central Forest Division/ Tree Otficer

Lopy to:

1 PS to PCCF, A-Block, 2nd Floor, Vikas Bhawan, IF Estate, MNew Delhi - 110002
(for kind information).

2. P.S to CCF (Admin), A-Block, 2 Floor, Vikas Bhawan, IP Estate. New Delhi -
110002 (for kind information).

3 P.A to CF, A-Block, 2 Floor, Vikas Bhawan, [P Estate, New Delhi -  10CG0Z {for
kind information).

i DCF (HQ), A-Block, 2nd Floor, Vikas Bhawan, IP Estate, New Delhi - 110002 itor
kind information).

5. Executive Engineer, Maintenance Department, PWL, Lok Navak Huospata
(for kind information).

Chc;hﬁ’gingh
Dy. Ccaservator of Forests

Central Forest Division, Tree Cfricer -
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Drate: 04.05.203%

S Annxe R=26 |

Sub: I‘miﬁﬁulmdmm
Permismions and failure of Transplantetion

nuumhm;hyuumuhhhm“nwm‘
prsmasian were issued o the addresses for 6 Flag Stafl Road, Civil Lines from the office of

15.Nnif File. No. Date Na. of trems

W"I?WWﬁuhhm

|| (Otftine)

"% [ F.No. 19/NFD/TC/ Online, Felling/ 3021-1 | GLO12021 | 03 brecs to be tansplanted

. E-fﬁﬂhu]

|3 FRG /CFD/ TC Guline Feling/ 2021-22 | 300,200 (H trees 1o be transplanted,
b (1D, Mo, 6288) 02 trees o be felled

4| FNo 05/CFD/TC/ Online/ Felling/ 202323 | 12062022 | 04 trwes 1o be Gansplanied,

(LD No. 6483) . 01 trwe to be felled
i" ~TOTAL TOBE : L 19 trees

An per the slatus report dated 01.05.2023 (lad by Sh Ravinder Kumar (DRO), vut of
total 19 new. of trees to be transplanted, anly 1 Bargad tree was found w be alive snd healthy,

Hhnes ol rees were dead and dry and remaining 07 trees were missing at the transplantation
sttitd oo, WD Office, Kyber Fass, KINE, Civil Lines and MHH"’. ratar blajru Ka Tila,

As & Tive Ufscer, | must convey my disappointinent with such flagrant disregasd for
the guidelzes and regulations in place to protect and preserve the environmend. 1t is cracl
W ensure thal all activitles related to transplantation of trees are carried out in a responsible
and sustasable mancet to mitigate the npact on the enviranment and the community. i

(ke Nvemn, Pipal, Arjun, Pilkhas, Jairun) SSRMION 16 foet and st lotat § inch dismietar are
© b piasied | he Complince report o theabeme direction should reach the otfice of the

. Conservator of Forests
Central Farest Divigkn / Tree Officer

Copy to:

P;r 5 to POCF, Dapartznent of Forest & Wildlife, 2= Floor, VilkasBhawen, LP. estale,
Mew Delhd 110002, (For kind information) i

1 P.Ate CCF (adoin), Depertment of Forest & Wildlife, 2~ Floor, VikasBhawan, LP.
estate, MNew Delhl 110002 (For kind information)

3 PAte CF, Departnent of Forest & Wildlike, 2 Floor, VikaaBhawan, LP, esmte, New
Delh: 110002 (Far kind Informanon)

& DCHHQ,, Departrresst of Forest & Wildlife, 2 Floor, VikasBhawan, LI estate, MNew

Dlhg J00002 (For kind indonmatian}
CHNI'I’L&CGH

Dy, Conservatar of Foresls
Cantral Forest Divigion/ Tree Officor
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Always wear mask, follow physical dis and maintain hand hygiene to beat COVID-19

Uty SufIa e (Sar) OFFICE OF DEPUTY DIRECTOR(HORT.)
IUH Hed Se T HORT.CULTURE DIVISION (EAST) M,

Y& Rrafor R freed) PUTILIC WORKS DEPARMENT, GOVT. OF DELHI

GKCTD,G.S. Mihar Bhoj Vatika, Nil-24,
shorwo Aifie wra wftew, Yo va0-24 Nizamuddin Bridge, Eastern Approach, East side,
farwr, qff B, Rreei—110091 ' i

Delhl-110091
E-mail: -ddhpwddt'ﬁhimll 4@gmail.com E-mail:-ddhpwddelhim214@gmail.com,

Fax No, 22481228
No. 10(6)Forest/DD/HD East(M)/PWD/ 134 Dated: 15.01.2024
To, H
The Deputy Conservator of Forest
Central Forest Division,
Kamla Nehru Ridge,
Delhi-110007

&

Subz- Current stofus report of compensatory plantation done against tree felling
permissions of G Flag staff road-reg.

Sir,

Please refer our telephnmu conversation & your ms,:ect:nrr carried out on dated
12/01/2024, the current status of mmpensataryy{ar:tatmn of trees against tree felling permissions
of 6 Flag staff road is as under:-

. Ourg: Ring road near DRDO cﬂmp]e =170 Nos.
LR penies Hiwiad aiol N1 A i 0515 1 e aLove witi, 'tmbenng rom | to
170. s
2. Near Metcalf House & Vikas Bhawan-| at ng Road - 60 Nos.
Tree species Plumeria alba (Champa) with numbering from 1 to 60. However
60 nos. Ficus infectoria (Pilkhan) trees hus also been planted near Salim Garh Fort.
3 1P, Flyover ITO New delhi — 50 nos.
. Tree species Plumeria alba (Champa) with numbering from 1 to 50 were planted.
4 Outer Ring Road near Chandrawal - 90 nos. (In lieu of transplantation )
Trees of height 15 ft and above of different species of Pilkhan, Moulsari , Neem , Arjun
Jamun .
All above mentioned compensatory plantation is satisfactory & surviving well,
Simultaneously the damaged trees are replaczd by healthy ones.
The report submitted for your ‘nrormation & necessary acﬁnV

mr—

M 323, PWD Da“ﬂ

_L_l G - Irputy Director (Hort.)
o e e Hort.Division East(M)
e - PWD,Govt. of NCT of Delhi.

i Copy to:-
i 1 " z/’li.m Director (Hort.), Pﬁg .5.0, Building, New Delhi for information please.
The Executive Enginee Central &New Dellr, M-323, P\VD, New Delhi for information &
necessary action.
i 3. The Asstt. Director (Hort.) HSD M = C&ND, PWD, New Delhi in reference to your report
i vide letter 54(Hort,)/ HSD-C&ND/HD-East/3VD/2024/ 05 dated 15.01.2024 and with

directions to take recessary steps rugardmg prper maintenance ove mention

i compensatory plantaion. | ?’)1
Deputygdifector
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MEW TREES LIST L. -

£[=[{5 {5 8!

N 2 O S ..~ . 3 - O i e ~ SSem— - |

I | - = |
- - S R — W T
GOVT. QUARTERS b:&' P T [ ]

TREES

i |E

ale

I EEE A I

" GULHOHAR TREE

SHRUBS

:
o089 S0eeBg
120 WA AL

I
o

SITE AREA - ATTA.ET 80 M
FPERMISSIBLE BROUND COVERAGE ) 33% OF SITE 1576.96 50.M.

ACHIEVED GROUND COVERAGE B 19% DF SITE 8B85.736 S0.M.
PERMIESIBLE F. AR TS5 % OF SITE BE6E4.00 SQ.M
ACHIEVED F.A.R 2145.73 S0.M.
| PERMISSIELE HEIGHT 11.00 M ey
“ incAm PROPOSED HEIGHT 11.00 M i FLAG BT ROAD DL
{ | TOTAL BUILT-UP AREA 2145.73 50.M =
_ | ThE p—
1 (=1 1} W FLOGR VIKAR PHAVAN-7
| TOISBT. KASHMER GATE ROAD 10.60M WIDE TORAJPUR ROAD | .mmnﬁmq_a o o U -
1
_ RE&AR BM PRRICEFHL BRCHITECT
- flaiil e | E ﬂ.: Vi TE T A T RRAL AT
s SITE AREA CALCULATIING - EA R e S i LR R R Bl b
| | PARKING AREA CALCULATIONS :- WIE UTA AREATAETEOM | P rEvaT)
e e v e e eT e G RN IV PIRMESELE .u._ns_u._ua.u.._mhﬂuunhn | A=
| | BITE TOTAL AREA - 477T8.67 50. MT. . GREEMN AREA CALCULATIONS :- _ =
| | PERMISSIBLE FAR @ 75% OF 4TT8.67 50, MT. = 2584,00 50. MT. | SBCUSSTY BLOCK SROUND COVERAGE » 100,05 SCLWT e e e - || TOTAL FAR CALCLILATION - MAIN BLOCK LARDAR P
| | TOTAL ACHIEVED F.AR =2142.37 BO. MT. e o e i o = SITE TOTAL AREA - 477867 50. MT. ¥ i R FARAREAS || CWHERE BIGH
| | REQUIRED ECS/ CAR PARKING = 214227 X Yy = 2142 ECS | GREEN AREA REQUIRED = 15% OF SITE AREA i [sam) |
| | e 6% OF TEITAL AITE AREA 8. T16.60 50.M. |1_jenouno oo e . -
| | AREA REQUIRED FOR OME CAR FOR OPEN PARKING = 23 50.MT. P 3 __|FiRST FLOOR B45587 _ § ARCHITECTS SN i
AREA REGUIRED FOR 2142 ECS = 23X 2142 =462.72 S0,MT, | | PFENAREATHTESAER. ORI CovERNOE GREEN AREA PROVIDED = 10970 S0.M 3 jsscesin rean 3561} A
AREA PROVIDED = 72742 50, MT. | = 348131 £0. 1 Le, 43% OF SITE AREA total] ieveous \
e TR A T T A T TR | G | e et SCALE « 12300 0R A1) SHEET RO,
DATE:: 24,1130 1
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FOOTPATH FOOTPATH FOOTPATH
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Vikas Marg, Gas Turbine Power Station, IP Estate, Delhi, 110002, India
Lat 28.627502°

Long 77.248922°
15/01/24 10:03 AM GMT +06:30




268

84




